
CENTRAL A1)M1 NISTRATIVE Tm BUNAL 
ERNAKULAM BENCH 

OA 29, 67, 87, 113, 126 1  137, 181, 212,266, 268, 
269,277,281,299, 300, 301, 302, 303, 31.9, 325, 
326, 327, 328, 3.29, 331, 333, 3.44, 345, 346, 347, 
348, 350, 3.51, 352, 353, 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, .371,372, 
373, 380, 381, 384, ,  386, 38.8, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 880, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

I. 	0A2912013 

C.H. IVloharnmed Yasin 
S/o Kidavu Koya, 
Charnayath 1-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	T.P.Latheef 
S/o Atteka 
'l'hiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union l'erritory of Iakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Ki itan Island, Union Territory of Lakshadweep-682 558 

Applicants 

. 	 : 



4. 	The Excütive Officer 
Village .(Eweep) Panchayath 
Kiltan Island, Union Ferritory of I akshadweep-682 558 

5 	The Principal 
GoyêrnrnentSenior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

Respondents 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayàttiyoda, Kiltan Island 
Unidn '17.erritory  o Lakshadweep-682 558, 

Maisha.T. 
Sb Kidavu Kornalarn 
Thenakkal House, Kiltan Island 
U1ion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

4 	Razi 
Sb yth Koya 
Puthiyathekkila 111am, Kiltan Island 
Uiiion Triitoiy of L akshadweep-682 558 

S 	Sayed Muhammed Koya C I-I 
S/øIy1uthukpya 
Chamayath House, Kiltan Island 
Uriion Territory of Lakshadweep-682 558. 

6. 	Rafeek Khaji H.M. 
S/6 Abdul Rehrnan 
Aliyar House, Kiltan Island 
Uniori Territory of Lakshadweep-682 558. 

(By Addcat: Mr,Shabu Sreedharan) 

Versus 

Applicants 
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1 	Union Teiiitory of Lakshadweep represented by 
th Administi ator, Kavarathi Island-682 555 

2 	The 1irector of Panchayath 
Union Terntory of Lakshadweep t'c

arthiIsland-682555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The xecuti.ve Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mr S Radhakiishnan (R1,2 & 4) 

3 	0A87/2013 

I. 	Abdul SaamP.P., age 43 
S/oSaidrnuhammed 
Putliyapura, Kiltan Island 
Lkshadweep. 

2. 	SdJin,agc33 
Sq:aiduhmirned 
Kth1-I.buse, Kiltan Island 

lidJeep 	 Applicants 

(By Adcie: Mr.Patap Abraham Varghese) 
o z 

S 	

S 	
Versus 

The Administrator 
Uion Territory of Lakshadweep 
Kdvarathi -682 555 

Th Director, Department of Science & Technology 
hdep Administration, 

tKavà1iat Ts!and-682 555 

3 	 sial Officei 
Of]c 6fthç Inviionment Warden 
Dbpr.tnent .oEnvironment and Forest, . 	
Kiltan slnd, J.akshadweep-682 558 

4. 	the Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 



- 
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S 
(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 

(Mr R Rarndas - R4) 

4. 	OA1i3/2O13 

I. 	Mthuko,ya T.P. 
S/oIidäveHaji 
Thu uvathapui a, Kultan, Lakshadweep 

2 	Salh P 
S! :I:brahim Haj i 
Iardara, Kiltan, Lakshadweep. 

Y abob P.K. 
S/oSubair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMohamrnèd 
Sb Attaka, Aliyar, Ki Itan, Lakshadweep. 

 KunhikoyaA. 
S/o.Sayed Muhammed P.K. 
Arkka1pura, Kiltan, Lakshadweep.. 

6 . Idu 11A .  

SKidaveT.P. 
Al d6r,;.Ki1tan, Lakshadweep. 

 pa'var 
Sb 	Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

 SthrC}I. 
SboMc3hamned P. 
Chadipra, I'i Jtan, Lakshadweep. 

 Jahe.unP,:,. 
S/6 	40htimid V, 

i'j(an, Lakshadweep. , 

 hThée,d J?1' 
Sbd iK:hhi Haji, Pallithithiyoda, 
Kil tan,  ILakshadweep. 	 Applicants 

(By Advoté: Ms.Daisy I Daniel) 

Versus 



1. 	he Administrator 
UniOn Territory of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
KIlta•7 682 58: 

J. 	The Ep1bmnt Officer 
Kaärathi, Lkshadweep-682 555 

Director of Panchayath 
Department of Panchayath 
Kavarathi-682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
VilIae (Dweep) Panchayat, Kiltan-682 558. 

(By Advoce.: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. 	OA 122OL. 

1.Asadul!aK.C. 
7o Yousuff 

Knnichetta, Kiltan Island 
Ui' of Lakshdadweep-682 558 

Kunhi.M. 
Sip. Ambukoyq 
l4aiU..inme!, Ki,ltan Island 

558 

asiKH 
/o Mohammèi 

lonia1am,IKi1tan Island 
0Tblakshdadwcep-682 558 

Salem PP. 
S/oHamsa - 
Puthenpura,Kiltan Island 
UT of Lakshdadweep-682 558 

Racek,P.l. 

rathuj5UaKI Pu 	 ltan Island 
UTf1shdadweep682 558 

Respondents 
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6. 	KunhiK.P... 
Sb Pukoya 
Kattmpa11y, Kiltan Island 
UT of Lakshdaaweep-682 558 

7 	Abdul Kasim P V 
S/o .4uneei 
Ien6inVe1i.Ki1tan Island 
UT QI  Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Vérs us 

LJiion Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The D: rèctor of Panchayath 
Uiion Territory of Lakshadweep 
Kavaiathi Island-682 555 

The Clairperson 
Vi1lae (Dwee) Panchayath 
Kiltan Is'and, Union Territory ofLakshadwcep-682 558 

The Executive Officer 
\/illage (Dwecp) Panchayath 
Iikan Island, Union Territory of Lakshadweep-682 558 

The Envir m oncht Warden 
{)partni'entofEnvironrnent and Forest 
ZbnaLOflice, Kjltan Island 
tJriion Territory' of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2,4 & 5) 

OA 137/2013 

I. 	Jalalpdheen K.K. 
S/o Shak Poovalap 
?op alap Houe,  Kiltari Island, 
UT offkh.adyieep-682 558. 

2 	NoQ111slm 6'  
SIoial1ahoy'' 
tsyod, Kiltan  Island, 
O1. of Lkshadeep-682 558. 

. 
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0 

	

• 3. 
	Ih1.atuUà 

SJd Aiiãijd 
91(4146us, Kiltan Island, 

UT b 4shwëep-682 558. 

Ameera!iA.P. 
S/o Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadw.eep-682 558. 

Ismail T 
S/o YUSUI 

Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

	

6 	Syed Mohammed Koya K P 
S/b Niohamiiied 
Kanjipurà HOuse, Kiltan Island, 
1)1. of Lakshadweep-682 558. 

	

7. 	KasimkPya C.H. 
S/.o Muthu .koya 
AmrniptIra I-louse, Kiltan Island, 
1J1,  of Lakshadweep-682 558. 	 Applicants 

(By Adycà.ie:.MShabu Sreedharan) 

• 	

S . 	 Versus 

Uhidn 	 cry of Lakshadweep represented by 
th Adh- ihisuator, Kavarathi Tsland-682 555 

The IirectorofPanchayath 
Uniori Territory of Lakshadweep 
Ka'arathi Island-682 555 

The çhaiipron 
VilIae Dwee) Panchayath 
Ki Itan Iland,Wnion Tei ritory of Lakshadweep-682 558 

icer  
ViIl(D*ei) Panchayath 
Kilta -iI.sland;.i.Jnion Territory of Lakshadweep-682 558 

ngineer 
Electrical Sub Division 
Kiltan Island 
Union Territbry of Lakshadweep-682 558. 	 Respondents 



8 

(By Advdcate: M:Skadhakrishnan (R1,2,4 &5) 

7. 	O.A 181/2013 

Sadakathulla.A, age 38. 
S/o Kunhi Aharnmed 
Ajnad I-louse, Kiltan Island 
Lakshädweep. 

Nararullâ P.T., age 26 

S 1° Kunhi 
Pallithithiyoda House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Danie1) 

Versus 

The Administrator 
union Territory of Lakshadweep 
Kavarathi-682 555. 

2. 	Tb Chairperson 
Vllge (Dweep) Panchayath 
Kiltii682 558 

3, . 	Lire.ëtc'r of Pchayat 
feprte17t of Panchayath 
Ka")arathi7682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.ANo. 212/2013 

PP. Havvab, W/o. Abdul Salarn 
La:bourer; Agricultural Department, 
Agiti Island, Rsiding at Pallipurarn House, 
UncihTen itory of Lakshadweep, 
Agajslard I  

(By Advocate Mr < Jaju Babu) 

Versus 

1. 	The Direbtordf Agriculture 
Union Territory of Lakshadweep 
Ka'iaratti Island 682 555. 

App! icants 

Respondents 

Applicant 



	

02. 	T!ë.Adrninjstrator 	

.9 

Union TrritOr' of Lakshadweep 
Kavaratti Ind. - 682 555. 

(By Advocate Mn S Radhakrishnan) 

	

9 	0A266/2013 

	

!. 	SabAli. (: 
KuriyathiyoçIa I-louse, 
Kiltan Island. 

C.P. Firoz 
Chemmanàrn Palli House 
Kalpeni Island. 

K.P. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

A.  
M.C.'Jaffei' 
Palckipur'Hcuse 
Kalpeni IsInd. 

Haba. A 
Alikorrie House 
KiltanIsland. 

A.P. Nasema 
Aynapura House, 
Kayatli Ilaid. 

(By Ad'ocate 'Mr ,K B Gangesh) 

,Vesus 

	

I. 	FheAdminitiator, 
dninisati 	of the Union Territory 

bfLakshdvèp, Kavarathi —682 555. 
flie Director Services) 
Adrninistratioi of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti— 682 555. 

)eartrnitEnvironrnent of Forests 
1 1Jnibn èry of Lakshadweep, 
Kavaiathu- $2 555. 

'S  

Respondents 

App! icants 

Respondents 



IIiJ 

(By AdvOcate:.Mr. S. Radhaishnan) 

10 	OANo 268/2013 

L 	M Nooiul Ameen 
Sb KC Sayed Mohammed 
Mulayam House, Agatti Island 
Union Terutoty, Lakshadweep 

B.M. Mnsoor. 
Sb. Late A.C; Mohammed Jalaluddin 
13harkath Manzil 
Agai.i Island, Union Territory 
La 1< shad wee p. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I . 	I he Administrator, 
Union Territor f Lakshadweep, 
Kavarathj - 682 555. 

2, 	The Director of Panchayath, 
T)epârtrnent of Panchayath 
Kavaratti - 6.82555. 

Director of Sáence and Technology 
and jnvironrnent,, 
Uiioi 	br':fLakshadweep 
Ja\arthi.-6'8 555. 

Directr (Labour & Ernployrheñt) 
Kavarathi —68 555. 

Special Ocer ffi 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Aocatc: Mr. S. Radhakrishnan) 

H. 0A269/2013 

Aharnied Basheer AC., age 32 
S/o T.'Ouns 
AiakalachattaEJose,iKi1tan Island, 
Lakshdvj. 	; .., 

(By A &ateMr..rshious Kuriakose) 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Directbr of Panchayath 
Départrneiit of Panchayath 
Kavarathi -682555 

The Eecutive Officer 
Yillage (D\weep) Panchayath 
Kiltan-682 558 

lJorticjltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Ad.vbcate: 	(IyIr.S.ftadhakrishnan (R1,3 & 6) 

12. 	27/2OJ, I 
I 

D/o SaidMi hnd 
Nambihm House, Xi:ltan  Is land 
Lakshadwep 

(By Ad\octe Mr.Grashious Kuriakose, Sr.) 

Versus 

Adniinistor 
JF.Jksleep, Kavarathi-682 555. 

2 	b1 ctö p,f ànOhayath 
Depaitènt 'f 1anchayath 

avaF 	555 

3. 	keitiveOfficer 
Ville (Dwee5) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



- 	 - 

12 

4 	Chaiipeisoi 
	

. 

Village (Dweep) Panchayath, 
Kiitan-6S2 558 	 Respondents 

(By Advocate Mr S adhakiishnan - R1-3) 

13 	0A281/2013 

TahaP 

Vail ornkad iyo'd:u 
Kiltan lsland, Lakshadweep 

Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	: 	 Applicants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus  

1 he Adrninistiatoi 
JF of Laksiidweep, Kavaraihi-682 555. 

2 	Directoi 
Science & Technology 
Chetlat-682556 

3 	Diictoi ofPanchayath 
Rui al t)evelopment Depai trnent of Panchayath 
Chetlai-682 56 

4 	Chajipeison 
Village (Dwep) Panchayath 
Chetlat-682 556 

5 	AddI Sub Divisional Officer 
Chetlaf -682 556; 

Junior Scientific Officer 
heUat-68255. 

Accounts Offk 
S.cctacat, K 
	

1-682 555. 	 Respondents 

(By Adocat Mr SI •dakrishnan-R1-3 & 5-7) 

14. 

1: 
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I. 	A.K, Sajeed 
Akkar 1-louse 
K1phi IslançL. 

 
Pooclyern .House 
Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thoitam House 
Kalpeni Island. 

P.P. Sulaiklia 
Puthiya Pandararn House 
Kalpeni Island. 

5.. 	C.P. Nooiehr 
Chemmanam Palli House 
Kalpehi Island. 

6 	A.K. Beebi 
Arakkalar House 
IKaIni Island. 

7. 	M.P. Mohammed 
MulUpura HQuse 
IaIpeni Is'la!d. 

(By Advct Mi K B. Gangesh) 

Versus ............................ 

I. 	ThèAdrninistrator, 
AdiTlinifstratiotiof the Union Territory 
of Lakshadwcep, Kavarathi —682 555. 

'['he Director (Services) 
Administratiop of the Union Territory 
of Lakshadwep (Secretariat), 
jKa'.'ratti - '82 555. 

 
Unin Territory of Lakshadweep, 

ll.

<a/rahi 682555. 
S 	Rnté'd by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 
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. 

15. 0A300/2013 

'B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, Bakakada I-louse 
Andrott Island. 

K.K,Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island, 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.N/lohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada F-louse, 
Andrott Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

i'.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
Sbo Kidave, Bithnatt House, Kavaratti Island. 

11 . 	P.P.Fathirnath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, A1iyatha'a I-louse, 
Andrott Island, 
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A.Moharnrned Mustafa, age 32, 
S/o Kidave, Aliyathara I-louse, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/c Sayeed Mohammed, C Kunnashada I-louse, 
Andrott Island, 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-lakeem, age 48, 
S/c Siddique, Pudiya Nalarn, 
Andrott Island, 

K.K.Kunhibi, age 52, 
S/o Yousaf, KornalamKattu, 
Andrott Island. 

K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/b Koyamma K.P., Moosathada, 
Andrott Island. 

K .C.Moharnmed Hussain, age 39, 
S/o.Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



M.P.Kha1eel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
AndrOtt Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott island. 

L.Pathurnmabi, age 37, 
D/o YousafT., Lavanakkal 1-louse, 
Androti. Island. 

i-I.1K.1-iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Anclrofl Island. 

M,P.Moharnmed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andron Island. 

K.Mohanimed Fasai, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott island. 

K,Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island, 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Rsheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathara I-louse, 
Anthott island 

35 	K Abdul Salarn, age 33, 
.S/0 Muthukoya, Kannathimmada House, 
Andron island. 

36. K.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 



. 	 17 

P,Mohamrned Rafee, age 25, 
Sb Mullakoya, Pachanal House, 
Andrott Island. 

T.M.MohammedAliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura I-louse, 
Androti. Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Androfl Island. 

'Ubaidu1la, age 29, 
S/o Seethi, Bappathiyada 1-louse, 
Andiron Island. 

P.P,Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island., 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
D/o 'Y.oLlsaf, Mylachetta House, 
AndrOtt Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 

'Andrott Island. 

Guhar..Mâdeena Beegum, age 37, 
D/o,:ly,ohammed B, Aiiyathara House, 
Andrdn Island. 

46 	K 1Pokunhi Koya, age 36, 
/Ocoob, Kolikkan House, 

Ahrdti Island. 

47. K.Dervesh Mohammed, age 36, 
S/9 Sa:yeecl Mohammed, Kachashada House, 
Andi'on Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Direciorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-6825 55 

\'iflage (Dweep) Panchayat 
Androth Island represented by its 
bxecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achanimada I-louse, Androth. 

Moh&mnied Shamsheer M.K. 
S/oBathesha U.P. 
\'layamklada I-louse, Androth. 

iVlohamrned i-\sker 
S/o Seethi 
Aliyathara I-louse, Androth. 

Noushakhan M.K. 
SboSed Koya 
Mayamkakkada House, Andioth 

9 	Mhmnmed Kasim P P 
S/6Iidave, Palathupra House, Androth 

10. 	Abdtd. Akbar 
Sb 	bair 
Paiiáth Ikithiya Pura I-louse, Androth 

II. 	i\'lujeeb Rahiian 
S/ .o Ibrahim 
A iyai.hara 1-louse, Androth 

12 	iaj Is. I 
/o asim Koya 

1'.lnjImathi 1-louse, Andioth 



HS 19  
Mohammed Hassan 
S/o Kunhi Koya 
Ayeriamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechëri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharhrned Khaleel 
S/o Adu11a 
A1iyahara House, Androth 

Muhaiimed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
A•ndrqth. 	 Respondents 

(By Advocate 	Mr S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 



. 

16. 	OA:301/2013 

Auakoya T.V, age 44 
S/o Koya Thankgai T, 
ThailaTh Valiyakkattu 
Androth Iland. 

SayccdKoya,.age43 
Sb Koya Kidave, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnrnada House 
Androth Island. 

Yousaf, age 60 
S ./o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujec[ Rehman, age 35 
Sb Koya, Kaiachetta House, 
Andioth Is1ad 

AbduNasar, age 38 
S/oNalla Koya, Kunnashada House, 
Androth Islalid.. 

Mohaimed .Basheer, age 37 
S./o YacoQb, .1yatl ra I-louse, 
Andi oth Island 

8 	Slihaudeei,'  age 35 
SbSayee, Kdya, Pandath Puthiyapura F-louse 
Androth IJan1il 

9. 	
Pookoya, age ,44 
S/o.Koyamina 	m ,Mayapokada House, 
Androth Is:Iafid 

10, 	Noufal, age 43 
S/o.iKoyaia:Kôya, Thacheri House, 
Andioth Island 

11 	Asif,age37 	I  
S/ocethi, 1 háchcii Moosathada House, 
And'ioth island 

( 
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1-lassan.age30. 
Sb Jima1udlieen, JK.adiyammada House 
JndrotlT1s1nd. 

 
S/b Ayshomrnbi, Bilutheth House, 
Androth Island. 

	

14 	Jalal,age37 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 	
5 	 5 

S/b Koyamma, Pochalam House, 
Androth Island. 

Abdul Hassan, age 51 
Sb Abdul Khader, Karachetta 1-{ouse, 
Androh Island. 

Kya,ae48 
$b Sayded Mohammed, Thacheri Moosathada House, 
Androth Island. 

13asheer, age  4,7 
/o.1idäve, Moodampura House, 

And roth Island. 

Mi 	hd*Iissain, age 42 
S/ô Himpd, 1Azhikakem Pura House, 

ii:b.tH tni.: 

.abba;age 39: 
Sb Nalla Ko., Kunnashada House 
Androth Island. 

I4ohammed Liyaudden, age 33 
bo Sayced Mbharnmed, Nee:lathupura 1-louse 

Androth Island. 

1 iIabbed..82e41 . 
o Se Q6Mharnned, Kunhali I-louse, 

Rhd bttht ~ -RJanq. 

ae 33 
S/oKid v ae 	da ; Poornkakkada House 
Androth Is1nd. 

Rài4ad13eebi age 46 



22. 

So Siddequ Puthiyanalakam House, 
Andioth Js1anl' 

	

25 	Indcen, age 60 
S/a Ahammed, Kandalath House, 
Andioth Island 

26 Mohammed Saleem, age42 
S/a Sayeed Mohammed. Kunnashada House, 
Andioth Island 

	

27 	Gafooi,age4l 
S/a 'I hangu Kaya, Pentamveli House, 
/droth Islard., .. 	1 

Si1deeque,age43 
S/o Kidave, Modiyothada House, 
Androth Is1and 

51ianavas., âgd 33 
S/o JKunhi Koya., Pochalarn House, 
Androth I s l an d .  

	

30 	Pookunhi, age SOn 
S/a Kidare, Aliyathara House, 
AnioJi Iand 

	

31 	Ka1ee1ago39 
S/a Buhari Asanakar House 
Andioth Island 

	

32. 	Ifly.s,age 36. 
S/a Hamza Koya, Aliyathara House, 
Andioth Island 

	

33 	Mohammed sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andlot.Ii Island 

l 	I 	i 
34 Mohamhjfj age 33 

S/9S1ii1, Aliyathara House, 
idih I•1 1ridt 

	

35 	eiiya Koy, age 46 
/o Kadei, Matharapura House, 

Andioth Island 

S 
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36 Mohammed Saleem, age 33 
Sb Koyamma, Kannipuia I-louse, 
AndioUi Island 

37. Shamsuddeen, age 33 
S/o.Abdul Kadei, Belichetta lIouse, 
Andibth lslrid. 

38 	Kunhiseethi, age 47 
Sb Aboo Sala, Lavanakkal I-louse, 
Androth,IslandH 

Yacoob, age 4 
S/o SanddeeraKunnashada I-louse, 
Androth Island. 

Abdul Jabbar, age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androtli, island. 

JamaLage41 
Sbo ,Sayed, Bukani, Bidumkattu Bilutheth House, 

doth Islad. 

ib1 d, 
(oSe 	B,i.4kari, Thacheri Biyyada, 

Afrcth Isiand. 

43.ajinaBeu, age 29 
/6Nal1aloy., Lavanakkal House, 

Androth Island. 

44. 	Shaha.ias ieegurn, age 28 
DQJ(u1Ili Ko'a, Lavanakkal I-louse, 

ndrdth 1land. 

45 	Siyad Ihn ge 32 
S/Q Po1okunhi, Rahrnath Villa, 

• 	Açoh Isird 

imddehP.P.T, age 33 

Sc Nsar. Chodath I-louse, 
Androth island. 

Ibal, ge4 
Sbo:Yoaf, Pandaram House, 
Androfti Island. 



J.'lassan, age 39 
S/o Sayeed:Bukari, Matharapura 1-louse, 
Andrc)ih Island., 

Mohammed Saleem, age 38 
S/a YousaI I hailath 1-louse, 
Andioffi Island 

50 MohammLd Musthafa, age 36 
S/b I Pookoy.a,Neganmada House, 
Aiidroth Island. 

Koyaagc36 
S/a At.iakoya, Mathil I-louse, 
Androth Island. 

Kamil,age4l 
S/a Muthu Koya, Palathupura I-louse, 
Androth Island. 

53 	Asif,agc30 
S/o S.eQtIi ia, Lavanaldal I-louse, 
Androth Islad. 

Sikar'a, age 32 
S/a Muthukoya, Bilutheth I-louse, 
/ndroth Island. 

Salih,age 37. 
S/a K un iko'd, Aynamada 1-louse, 
Androth lsId. 

56 	Rahmathu ha, age 39 
S/a S idddcquc, 13i lutheth I-louse, 
Ard.iothIIsIand. 

57 	Mohammed Aslam Nasei, age 40 
S/a SayecdMphamrned, Pall iyet House, 
An dvoth Is I au d. 

58.. Sayced Mohammed, age 42 
S/a Kasimi, Achadapurakattu I-louse 
/.dro1h: Island.. 

59. 	Ab\/alussai n.  age 29 
S/a Pookoya, Kunnashada House 
Andioth Island 

S 



• 60. FIäieebu Rabiiri, age 28% 
Sb Sayced Mqhamrned, Kunnel House 
Andioth Island 

61 	Rasheed age 33 
Sb lKoya 1ei6kkada House 
Andioth Jsland 

62 	Chciiya Koya, age 32 
• SbAboo Slàh, Perumpalli 1-louse 
• Androth Island. 

63. Mujeeb Rehman, age 37 
SboSayeed. Buhari, Karakunnel House 
Androth. Island. 

NouFél K, age 33 
5/0 N.attaia Koya, Cheriyadarn House 
Andiotli Island 

Abdl arnad, age 45 
Sbo IKoyamma, Kai akkada House 
Andiotli Island 

Shamsu ShLimobs, age 34 
S/o çheii•ya.ko. M., Pentamvilapura House 
Androth Islnd. 

Mohammed Abdul Nasei, age 308 
Sb Jaleel M Kott'athattu House 

age 33 
S/b. TKoyaiikoya, Nallal House 
Andioth Is]an 

Iiathullah, age 30 
Sb Kunhisethi, Pci umpalli House 
Androth Illid.., 

Riyas 
Sb Shaik Koya P S , Pentambelipuia House 
Andioth Island 

tJisai,g 3r 
Sb Kidav P 	Pandathu Lavenakkan House 
Andioth Islan 

p 

ME 

65. 

66 

67 

 

 

/ 



2.g 

	

72 	Rahmat,age 42 
S/o Pookutty M , Mathi1 I-louse 
Andioth Island 

	

73 	Mohammed Hassan, age 37 
S/o Sayecd Mohammed, Achammada House 
Andi oth Island 

Shamsudehage 32.. 
S/oMutiuKóya K.., Nellal House 
Androth I s la n d 

Mohammed Naséer, age 28 
S/p,iVluhammed, Pentamvelipura House 
Androth Island. 

Raulath Beegum, age 29 
Sto Thangakoya, Arathupura House 
/fld1. Oth Island. 

Fathahuddeeh, age 38 
Silo Kicia e U.K., Makket I-louse 
Andiotb Island 

. 	 ••i•.. 	 . 	 . 

	

78 	Badiul Mini, age 32 
S/6 Abdul Khadci, Moodampura House 
A04.rotl FsIad 

79 Mohammed Mustafa, age 33 
S/o Ahammadiya, Jabalpuia I-louse 
Androth Island. 

80 Mohammed Kasim, age 47 
Sb Kida,e 1 V K, Makket House 
Andi oth Islaçid 

81 	MOhanedboosalih, age 40 

Sb Sa'cedMohammed, Bilutheth House 
Audi oth Island 

82 	Kunhiscethi, age 47 
Sb Yousaf, Mcthat apui akaue 1-louse 
Androth islaid. 

	

83. 	Flatsa loya,áge 42 
S/6 Ahâmmcd, Makkett 1-louse 
Andi oth Islaiid 



87. 	l3aslieer, age 55 
]hächeri Moosathara 
Androth Island.. 

8$. 	tV1ohanmed Farook, age 33 
S/o Nal lakoya rç.L., Tharampall i Makket House 
Ahdroth Island. 

Aboolih, a31 
S/p Sl)iik J(oà, Moosakada House. 
Aridrqih Island. 	. 

Sal&bi,ae J 
Sb, Seethi ,:Karakunnel House 
Andrdth tsland. 

Mohammed. °Kasim, age 33 
S/oSayeed N4qarnmed P.C., Pathadä House 
Aiidoti Island 

"C*i"~i'i~ykoy ', age  44 
S/oKidLvanakkal I-louse 

93.ohamped°4tissain, age 41 
Sb Sayeed Iai1, Kanda lath House 

1.

Androth Islari. 	. 

94. 	Sabir Khan, ae 33 
S/o.Kqyannaloya, "Thattampokkada I-louse" 	

0 

Andmfh 1slà6d.. 

95 	hassan, ag4 
S10 Sdjd B'ukaii, Podamkakkada House 

th I:làiId. 
:(J 	° 
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96 	Akbai C , age 33 
So Attaoyd 'K Edayakkal House 
Abdiçti Is11ab 

97 	Abdul Vahab, age 33 
/o Thangakoya , Kunchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Edayakkal 1IiS 
Androth Island. 

99. Navas, age 25 
Sb Hussain,Th.ahira Manzil 
An&oth Island:. 

100.hanava s, ag 3 
Sb Shaiafudeen, Mathil House 
Andioth Island 

101 	1-lassan, age 33 
Sb Seethi lvi, Lavanakal House 
Andi oth Island 

102. Mohammed Basheet, age 42 
Sb Ypusal, Nellal House 
Andioth Island 

103 Shamuç1en, e'age 36 
Sb 	al1a Koy, Kunnashada House 

Anc1ith Island 

104. Zainul Aid, age 26 
SbKidave K, Palliat House 
Andóth island. 

105 Muthu Koya, age 39 
Sho JKunhiSehi, Makkette 
Andioth Island 

106 Mohamnied Mukhbeel, age 30 
S/p Koyammakoya, Kerakkada House 
Andoth Island 

107. Sharnusudeerrl, age 27 
Sb Koya Kidave M P , Pandathupura House 
Andioth Island 



111 	Kidavu, age 55 
S/o Indeen M , Biriyamrnada House 
Andi oth Island 

112. Kidav•uyae 59... 
Sbo,Jijab, Mekkat House 
Andioth Island 

113 Mohammed 
I 
Salahudheen, age 26 

Sb Koya I P , Kandeth House 
Andoth Jsland 

114 Moharncd Shakeei, age 22 
S/6 Kunhisceth i, Makket House 
Andoth 1,1and 

115 MoaimedAlthaf, age 24 
Sb Jamal, Mayompokkada House 
Andioth Island 

AbdulGafoorage28 
S/o Nallakoya T., Bappathiyoda House 
Androth Island. 

N'1ohan-imedYathiya Khan, age 23 
Sb Baher: K: Mathil House 
Androth1släd, 

118 Na11aIbya,age39 
S/o:Khadcr I.P.C., 
Ahdroj 1sl8. 

119. 1Kunikoya, age 35 
Sb Ahmcd.; F6nnikani House 
Andrbth Island. 



120 Zunul Abid, age 41 
4/oASsainarN.P., Kandalath House, 
Andi oth Island 

121. N4ohammed age 50 
S/o.Abdul Khader, .Kaval Chetta Rouse, 
Androh Island. 

122 Abu Nasn, age 36 
Sb Siddique, Kunnashada House, 
Andöth J1and. 

Mohammed Aboo Salih, age 37 
Sb Musthafa,. Aime1am House, 
Androth Is1and 

Koya, age 37 
S/o Sayeeci Mohammed, Lavanakkal House, 
Androth Island. 

Mohammd Rafeek C.P., age 38 
S/.o. Sayed, qherikkal Puthiyapuram 
Andioth Hand 

126 Mo1mmed [afde1<, age 40 
Sb Ukkas I'3ilutheth House, 
Andioth Island 

Mukbéel .age 28 
Sb, Jviaeed.IJ., Perumpalli House, 
Andqth Island. 

Iashc.édKh:ah,age 33 
S/c; 	veA:, Biyyadachetta House, 
Andioth Island 

129 Mohammed F ook, age 31 
Sb Pokutiy Kunnel House, 
Aot1i Island 

130 Rahmathullah, age 31 
S/n KoyammaK P , Bappathiyoda I-louse, 
Ahdroth IsIáid., 

131 Mohammed Kasirn, age 30 
S/n Nallakoya, Kcnnashada I-louse, 
And.roth 11r1 



(. 	 . 	
••••. 

. 132 Mohammed I azal, age 38 
Sb Kidave M P , Kandalath House, 
Androtli Island 

133 Molianirned Abç1!Efor T. M , age 38 
S./6 N1akya, tharr11y  Makket House, 
Andrth Island 

I 	 I 	II 

134 Jamal, age 57 
StOKidave,Poovadakkattu House, 
Androth Island: 

Mohammed Sa1eem, ag.31 
S!o..Hassan Künñi., Keyiyoda House, 
Androth Island. 

Koyamina,ae 47 
S/o IA boo Saleh Kavaichetta House, 
Andoth Island 

137 f1Idayatiulla, age 38 
v . 

Sb Koyamma, Karachetta House, 
Aàoth Island' 

138. Abdu1AzeèKhàn, age 41 
S/M.phathhied, Birayammada House,. 
Aridioth Island 

139 SharnuddIeen, age 32 
Sb Sideeque M P , Pazhayakamkattu House, 
Andioth Islad 

140 	s}ibI 	age 33 
S/.c Koyain1oya, Ammelam House, 
Andith tsland 

141 N1Ikoya,ae50 
S/o Aharne!d P 0 , Matharapura House, 
Andjoth Island 

rn 142 Ilaza Koyaage43 
Sb IidaveB,Aliyathara House, 
Androth Island 

143 	 age 28 
Sb 	 , Ahme1am House, 
1,I 	I 

\ndroth 
If  sMnd' 

; I 

I : 	 I 



. Sayeed Jsmaij,ae 58 
S/a tdu1Ia 1 1?, Pudarnkakkada House, 

idoiiLs1and 

Amjath Khan, age 28 
Sb Buniyarniri, Ammelarn House, 
Andioth Island 

Mbharnhied IqbI, ag8 
S/a Na11akoya,.1erurnpa11y House, 
Androth Island. 

Pookunni, age. 56 
S/a Yousaf:1-Jaji Bappathiyoda House, 
Andioth Island i 

Mohamrred t3'asheer, age 38 
/o Kidave A , Mayarnpokkada House, 
nd.roth Ilâhd, 

Ch'iiakoyà ag,36 
S/o TKunhiIKpya P., Thacheri House, 
indroth Island.. 

1séemidhéep K.S.P., age 28 
S/o Abdul Khader F, Karachetta Sarommapura House, 
Andioth Island 

AbdpáyQo, age 41 
SiSdye&1 Buh ri M , Kunchali House, 

nd1oth Island 

Liyabiahman, age 31 
S/a Kunnikoya M P , Chekummada House, 
Andioth Island 

Kunhihi, ac 46 
S/U Kader ;Purflpa 11 i House, 
Ahdoth •1Iafd. 

Pthuinrräli, ge 52 
Q/p Kon4iakoya, Kolikkattu Naduvilkam House, 
Andio Ilär\d 

155 	afiXLlh,ae125  
113/6 1-lamsa Koya, Aliyathara F-louse, 
Ahdi:thh1lhL 

ME 

145. 

we 

147 

49. 

150 

151. 

152 
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156 Seethi,age69 
S/o Assaidai 	Pachanal I-louse, , 

Andioth Island 

157 Sadakkathulla, age 34 
S/o Buhai i V K , Cnettapokade I-louse, 
Andioth Island 

158 Bashei,agc401 
p 
Ji 'S/a Sayecd K , Kunnh.ashada House, 

Andioth Island 

159 Mohammed Kuiaishi, age 25 
Sb 	Sayeed Mohammed, Karakunnel House, 
Andioth Island 

160. Si,raj,ae47 
S/o;Kidàve K., Kunnumpura House, 
A.d roth Islaid.. 

.161. ohanmed Ra 	age 31 
K., Pathummapura House, 

Andioth Island 

162 Lainu1Abd, age 26 
SioNàUakoya ( C ,Palliyat House, 
Andidth Island 

163 Abdi! Jabbai, age 35 
S/o Kunni Seethhi,  Makkett House, 
Andioth Island 

164 Sajeed Mohammed, age 54 
S/o Kidavu, 100vadakkattu House, 
Andioth Island 

165 Attabi,age 5 7 
D/ö 	6ef  K P , Thacheii House, 
Jndi?h Wind 

166 13a1Lcs 	ae 3' 
1)/a 1Koyannkoya P , Thacheri House, 
Andioth Island 

167 Yakoob, age40 
S/a Kidavu K, Ammelarn House, 
Andioth Island 



3 .  

Mohammed Rafee, age 42 
	 0 

S/o Koyarhmakya, Mayampokkada House, 
Androth Is1aid. 

Mullakoya, age 47 
Sb Majeed K., Lavaakkal House, 
Androth 11d. 

Pookunii, ag 46 
Sb Kidve P, Amnlai+i House, 
Androth Island. 

Mohammed Kasim, age 46 
S/a Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadeeja, age 5.1 
1)/a Kidave K. Thacheri 1-louse, 
Androth Island. 

Mu11ai,ige4 
D/o .1tiç1ayë.,Ij3 . Palathupura House, 
Aidioth I1id. 

al7.bbrArI Zyeed P.P., age 25 
S/aM. Pt'4thul lah, Purathikkatt Puthiyapuram, 
Androth Islaiid: 

Au AkbarK.;ae25 
S/a C hcriyakbya, Kannathirnada, 
Aidroth 1sIard. 

N4.6haiimedalem, age 33 
/o..Shaikpy Kunhali House, 

Aidoth Island. 

(By Advocat'c MY BGangesh) 

• 	 Versus 

The Admini&tor 
Adi I ni stratib pf the U.T of Lakshadweepv.  
Kavarathi 62 155.5 

i)eiaitment d.A,ognicu1ture 
UT a r'LakshaiWep, Kàvarathi 682 555 

b 	Director. 

Diiefbi1iaats 

0• 	 '• 	 •I 

Applicants 
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Depaitrpent oN?anchayats 
jdmin.straUon pf the UT of Lakshadweep 
IavaçâI82 55 

ll 	 I 
4 	1ebweep Ph ancayat 

Andioth'Is1.nd iepiesented by its 
Executive Officer 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

17. OA 302/2013 

L 	JaFfer, age 3. H 
S/.O. Babuj.an, Pämetheçhetta I-louse 
Amini island. 

2. Faiooqueage33 
iIhad•Kt1andarn House 

Amini Island 

3 	Abdulla Koya, age 50 
S/0 Attäkoya, Mahka House 
Amini ilahd. 

4. 	Nallakbyá, àe 40 
S/o AbdullaKoya, 'Puthoya Kanniyarn House 
Amini Island 

5 	Au' M1oharnned, age 47 
Sb foI'i4rned, Kombam House 
Aiiiini slanli 

I 	I 
6 	Shajafudheen, age 36 

/o Kidave, Kottechetta House 
Amini Island 

7. 	Jbbr.P.C, age 36 
/o Cheriy:a Koya, Purakkachetta House 

Amini islabd. 

8 	Yousaf, age 36 
Sb Kadc, Il3eliyachadachatta House 
Anipi island 

I .1.: '•. 

1 	
I 

9 	N4uthyafgè 33 
S/o Mampurani House 
Amini island 	 Applicants 
1, 

(By Ad\'oate Mr K B Gangesh) 



Veisus 

1 he Administiatoi 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctor ofPanchayats 
Dcpaitrnent of Panchayats 
Adthi;hitr:a .tioh of the UT of Lakshadweep 
Kav.arathi682 55.5: 

3. 	District Panchayat 
Amini represented by its 
Executive Officer. 

4. 	\'illagç (Dw.eep) Panchayat 
Amini Island represented by its 
Executive Officer. 	 Respondents 

(By Ad\'ocate:MhS.Radhakrisi nan/M/s Sheriff Assbciates) 

18 	0A303/2013 

i\bbobkér P, ge 41 
S/o Ku1il1iI(IJiihi ; Pal1a111 1-louse 
Kavarahi I stand. 

MusihafaB.K.,. 	45 
S/O.  Saye.cd, 8iakakada  I-louse 
kavaiathi Island 

3 	Mohancd Shafi M , age 34 
Sb0. Hamzath!fv't , Malika House 
lKa'iai athi tshhd 

4. 	Abdt.iNaeAP:, age 43 
S/o Chciiyakoya K, Aynipwa House 
Kc . I \1  a r

.
aihi Island 

5. 	Yaoob K.P.. age 41 
/o Kidave......J); Kuttipapepura 1-louse 

Kavarath i Island. 

6 	/\lIko)aK, ag3I 
S/u i3ash P, Kliyam I-louse 
1<avai athiIs1aI 

I 	I 
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7 	Mujecb Rehman U P , age 34 
/o Allko)/a C K, Uthampokakada House 

Kavalatl7i Island' 

U 

8 	1 haigtkoya V P n age 43 
8 /6 Ukkas, Vadakki lapura 1-louse 
Kavaiathi Island 

9 	Mujeeb Rehman B, age 30 
Sb Fhangakoya, Biiekal House 
1avarathi .Js1ad.. 

10. 	SajLtha P.,age 32.. 
D/o'Ali Aradarn, Poovinoda House 
Kavaralii Island. 

11 	Basheci P 1 , age 44 
Sb Mohammed Pallipura, Puthiya 111am House 
Kavaiathi Island 

12 	Abdul Raleek K, age 44 
S/o, Ahrned Kattii-nmada, Kadapui athaba House 
1<avaiathi Island 

13 	Salcem A P , ag 34 
S/.oMohamnied.C.P., Athampapepura House 
Kavai athi Island 

14 	Mohammed 14ussain P A , age 29 
Sb Khalid 1-laji K P. , Puthiya Alikorn 1-louse 
IKavaLajhl Island 

15 	Shajhan1 k, ag 35 
Sb Tiamz thiinikad H o u s e 
Kavaiathi ls1ari 

16 	Anwai A P , a 39 
Sb Muthu, Ayncpuia 
1<avai athi Island 

17. 	13asheer.S..age.35 
Sb 1 laipzath A I , Saflyabtyoda 
Ka\'alathi Island 

18 	Ukkaâgl5 
SbAbdobakr, Melillarn 
Kavaiathi Island' 



20 

 

 

23 

 

 

26 

27. 

W. 

WE 

.30 

.38 

F-larnzath, age 27 
§/o Uiian Hap, Aynepuia 
1<avath' Island 

1 

Mujeeb Rehman, ag 38 
Sb I-lam7atIl A I , Safiyabiyoda 
T<avaiathi Island 

Ma.nikfan K.P.;:age 30.. 
Sb Abdulla A, Kuttitäppura 
Agatti 1Iand. 

1-lid'ayathu!a SM., age:36 
S/oHamzth .B.i<; Subaida Manzil 
Kavaiathi Island 

Ani PP,age3l 
Sb Cheiiya Koya K P , Pakichipura 
1avra.hirsIah.d. 

Suliman K..P.,age 38 
S/o KidavU.P.., Kuttipappepura. 
iavarat1ii Island. 

YcbobC;i age 40. 

StoYoisuf. P.. Pulenakee1 House 
Kavaiathi IsInd 

Ii 

N1Lamuddn S P , age 34 
Sb akàiiah Kochipura House 
Kavaiathi Island 

Salcem V ac9 
Sb Harnzth \11oda House 
Kavaiathi Island 

Attakoya B ,age 41 
Sb Aboobacket M 1, Buekal Houseir  
KclVdidthl Island 

Naush 	V , ae 30 
Sb Kh'rl C, Pal! iveedu House 
KavaiatFi Jslan1 

Mohamrnd Iqubal K K , age 31 
Sb Kasmi P V , 'Kunnamkalam House 
iKavatathi Island 

19 . 



• 31 
Sb 	All K , Cherdipapada House 
Kavai athi Island 

32 Mohammed Rafi P , age 38 
Sb 	Chci iya Koya Pa1ii6harn, Pulipinnakad House 
Kavatathi Island 

33 PookoyaPP,age48 
S/o Babujan M, Puthiyapuia House 
Kiltan Island 

 l-Iuss•aina1iiKP., age 33 
S/p. Muhamiiid C., Kuttithayapura House 
Kavarathi Island. 

 Silaiman M.,age 37 
Sb 	Hamzath f.'L, Maidanoda House 
Kavarathi Island. 

36. 1 Kaja I lussain C , age 37 
Sb. Ahanin- ed Khân T,P., Chungam House 
K:aithi [slan1. 

II 

37 	j1)hrnan T 

 

X. , age 38 
Sb II'hin[ikad 1-louse 
Kavaiathi Island 

38.. Nbohâniñed 	K.P., age 32 
S/c.Sayc.d..PboA; Kakachiyapura House 
Kavarathi Island 

39 	Mohammed Rail B , age 33 
/o Attakidave r P , Beeranthoda House 

Kavatathi island 

40 	Ra1eck 1 agc 32 
S1è 1uthu' 	 eenkee1 1-louse 
Kavaathi is!irid 

41 	Ummei'K ,age 37 
Sb Udifa C 'ThekiIa 111am 
Kavaiathi Island 

42 	N4ohammed Rafeek, age 37 
bo Anai K P ,okarachiyapura House 

JKavdlathi Island 



4 

(Tt I 	
I? 

43 Mohanmed B,ige 31 
Sb 	Kiddve K R1, Baiakaroda House 
K wai cithi Islahd 

44 Jaleel P ,age 43 
Sb 	Al4ai Veloda, Fobva12rnada House 
Ka\'alathi Island 	H 

45 Dclhath,ae33 
Sb 	Mohammed '1 , Amanathakeputa House 
Kavatathi Island 

46. Sharâfudhech, age 24 
ShAli A., Poovinoda I-louse 
Kaarathi 1sld 	: 	 Applicants 

(By Ad\o'cate: Mr,K3.Gangesh) 

Vet sus 

I he Admmistiatoi 
Adriinistrcnion of the UT of Lakshadwcep 
Kivaiathi 62 555 

2 DLpi tment 	f 	gi icultui e 
U I pf Lakshd\veep 
Ka\'al athi-682 5551 epi esented by 
its Diiectoi 

3 Ditectot ol Panchayats 
Dcpai tment df Panchayats 
Admini sti ation of the UI of Lakshadweep, 
Ka\'aathi 62 555 

4 Disi' 	I Pchayat 
Kau ailii i cji çschted by its 
.Ieuti''e 	11'. 

5. V1liagi (D'\'eep) Panchayat 
1Kavarath 	1.sla6&represented by its 
FIXCC u1l\' 	Offi e r. 	 Respondents 

(By Ackocatc 	M,i S 11adhak1 ishnan) 

19 0A31912013 	I 

P C 
tc bo 	àisa Rathumeectta House 

ApiP 	JI'ai 	'l 

. 



ru 

K.K.Razak,ae27 
,5/d. Khaderkya, Kunniyatamkakkada House 
Aiiiini Island. 

PAshraf age 3 
S/ô Ahamed, Pallarn. House 
/mini Island.: 

K.C.Móosa, age 44 
Sb Attakoya,: Keelachery House 
Amini Island.. 

B.Ksmikoya ae 42 
S/o .Cher.iyakoya, Balapp House 
Ahiin Island. 

I: 

9 	C B AttaJKoya, age 41 
S/ Hàjk;ya, Chnmthabelli House 
A itii 	Is I a i d 

10. RaheeiM,ae33 
5/0 Abdullakôya, Madam House 

THnj lslahd. 

H. Pookunhi 
Sb T.C.Yusaf, Noormahal House 
Ah-tini 1land: 	 Applicants 

(By AdNbcátc: r.1.B.Gangesh) 

tt 	: 
Versus 

I ..... 
1 	lli. Adrnmstatoi 

of the UT of Lakshadweep 
Ka'varathi-682 555. 



2 
	

Duectoi of Panchayats 
Dcpai tmei[ 9f PauLhayats 
Admi rnsu ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

I)ii ectoi of Education 
I)ii cctoi ate of. Education 
Adm mist! ation of the UT.of Lakshadwcep 
11/1avciiathi-682 555 

\/iHag .(Dwe.p) Panchaat 
Amini lsl.nd. represented by its 
ExecuiiveO•fficei'. 	 Respondents 

(By Advocate Mi SRadhakrishnan) 

20. 	O.AN25i2013 

Mhanmed Abdul Razak 
8/6. U.K. Nàlla.Koya 
Attalada I-louse 

idrOti :kland.•, 

2. 	l.:Moosa. 
Kandilam 1 louSe 
ladahath Island 

3 	llanizaKoya 13 
Sb Abdul lKbader 
Bur iyammada I louse 
AñdrtIslàbd:;: 	 Applicants 

(By Advocate Mi K B Gangesh) 

\/ersus. 

I. 	Th Admiistrair., 
Adminiti alion ol the Union Teii itoly 
of I alsh ~ dwecp ?  Kavaiathi - 682 555 

2 	17  he Dii ectoi '(e'rvices) 
AdinimsU ation of the Union Tei i itoly 
ç{' 

 

L akshadwec'p (Seci etai iat), 
Kavaiatti —682 55 

3. . Dcpari.ment QY.Fnv iornment of Forests 
Union Teiitdi'yof Lakshadweep, 
Kavarathi 682  555. 	 Respondents 

[i 
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(By Aoate 	' 	dal(risIman 

21. 0A32612013 

I. 	SavadT.K.,age4O 
S- /O Mohammed A.P. Th.'rinikkadu 
Kavarathi Island. 

Abobbacker:P,P, ge 43 
Sb -ia mzath K.P., Pallipura 1  
Kavarathi Island. 

Aboobacker P.1K.., age 34 
Sb 1athahu1la, Pulcenakeel 
IKavarathi island. 

Jngeer AR., age 32 
Sb Hameed, JA l lapura 
IKavarathi 1 slnd. 

Shajan 13.,ag 35 
So lKidave, Iadayi 
kKavihi Island. 

(By Ad'odtê Mr.K.B.Gangesh) 

Versus 

The Adminisfrator 
Administration I the UT of Lakshadweep 
Kaar°ihi-682 555. 

Director of Pnhayats 

Pp:Uiient Qf Panchayats 
i\dm 1 iiti at ion of the UT of Lakshadweep, 
-Iit:hi6$2 555: 

IHH 
of.Sçience & Technology 

Ui ion Teirit' of Lakshadweep 
Kavarathi-682 555 
rcpresdnied by. its Director 

Village (Dweep) Panchayat 
Kavarathi Island represented by its 
kxecutive Olflccr. 

(By Advocate; Mr. S .Radhakrishnan) 

App1 jean ts 

Res p0 n dents 



Lff 

22. OA32712013. 

I. 	l'arook, ge 40 
Sb KLinhiko9â, Pulippinakkad, 
Kavaraihi island. 

Ummer Frook age 8 
Sb \/:P. Kasnhi, Kartholapura, 
Kavarath lskinid. 	. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

\Jers us 

The Adiiuinisuiai,or 
Administration of the UT of Lakshadweep 
Kavarathi-6S2 555. 

2 	Dii cctoi Of Ianchayats 
Dcpai twent of Panchaycus 
Adminisu ation of the UT of Lakshadweep, 
Kavaiathi-82 555 

:D.per1ivici of Environment & Forests 
Uriidn Ierritoiy of Lakhdweep 
Kavarathi-682 555 

\/illage (l)vcep) Panchayat 
Kvai athi Island i epi csented by its 
I \ccutivc O;1A.I  c c r. 	 Respondents 

(By Ad.ocatMr.SRadhakrishnan) 

23 Qj328I20i3 

Saifulla C P ,age 34 
$/pMQh.opd1aji, Chendipura, 
l. a V di dt hi 

2 	Sainul Hameed P P , age 39 
S/U .ittai l.P., P.okara Chepura House, 
Ka\ di athi 

3 	Mohammed K P , age 35 
/o I 1amith13 P , Kai utholapua House, 

Kci\aicithi 

4 	A hd L I ldie b P , age 41 
Sb N/lohanm!icd,  PaJiam House, 



45 

•.:' 
1K. i'aiathi 

5 	A6i i?t, age 34 
aJuibod 1. P Pappad am House, 

Lçavaathi' 	 Applicants 

(By Advocate Mi I B Gangesh) 

Versus 

..T he Adiiiiiiistrator 
Adiiiinistration bf the UT of Lakshadweep 
Kavaraihi-682 .555. 

2. 	Direcor of Panchayats 
'epart,mentof Panchayats 
Administi at ion of the UI of Lakshad weep, 
K'.aMthi 682 5  5 

3 	Diiectbi ofiducation 
:Dirèóratè óftducation, 
Administrtion of the Union Territory. 
ôi1.aks6adwèe;15, Kavarathi-682 555 

4. 	Yillage (D.vee.p...Panchayat 
1Kvarathi Island represented by its 
Executi',e OffEer, 	 . 	 Respondents 

(By Advoatc Mi S Radhaki ishnan) 

24 
ii 

l hihua l3eegum MM , age 38, 
W/o Raum Razced, Ivladeena ManLil, Kiltan 
S upei vi SOl?  6011 Fwi Sting Centi e Ki Itan 
Disu iu Ianchayat, Kiltan 

2. 	Shaliu) f-lani e.dP.K, age 50, 
S/o Sayed Koya P S , Thottathakkaia 
Stdre .K.erCdmlerk .. 
C 01 1 wisting entic Kiltan 
Diuict Panchayat, Kiftan 

3 	I K aeemdicon, age 33, 
S/u Saye1d Abduhla Koyci, 
K undarnkulam, K i han 
1 lclpci, 

 
QOF'OTF.wistihg Centic Kiltan 

Dish ct Panc haycit, K.iltan 	 Applicants 



Ill 	 - 

I 

(13y Advocdtc Mi V Mohanan) 

Vei sus 

I hc /\dministiaioi 
Administiation ol the U I of Lakshadwcep 
K ivajathi-682 55 

2 	Dii euoi of Pffllchayats 
Dcpi1 uiicnt of Panchayats 
i\dministiation of the UI of Lakshadweep, 
Kavarathi-682 555, 

The Chief .Exec tive Officer 
District Pandha'at Unit 
Ki I tan, U ni on Territory 
or Likshadwecp-682 557 

(By Ad,vocne: Mr.S.acIhakrishnan) 

25. OA 331/2013 

1 1 USdii1 K C , dge 34 
Sb SciyCCd Iviohammad A M 
K iuiyimcha ia (I-louse), Agatti Island 
UTd I Lakshdecp. 

o:king as qasqal labourer in the Department of 
Scicnce & 1 echnology, Agatti Lakshadwecp 

2. 	Ilyd.er.P 
Sb 'SyeedB.ihri 1-laji U. 
Pokkhappada (House), Agatti Island 
U I of I ah.shad weep 
\\/oiking as 1 ccisLial labowei in the Dcpaitmcnt of 
Sciene & 1chnoIogy, Agatti, Lakshadwecp 

3 	Au Akbi K i age 39 
I IsmJ (iT- I 

Kuncibiyqda I Ibuse, Chetlat Island 
(ii oil akshadwcep 
Woi king as cual labo6rer in the Depai Iment of 
Science & 1 cIoIogy,' Agatti, Lakshadweep. 

4. 	Nkil zmal . Baki'tlK.;age 27 
Sic SLcdikoya 
K ui ly  ithiyoda (I 1oqe), Chetlat Island 
Ut oLtkshadwep 
\oi Lig s casia Ihboui ei in the Depai tment of 
Science& Techno1gy, 

:1', 	..., 	•• 	.L.'.. 	:L' 	. 

Respo ii dents 
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Applicants 

akose, Sr. & Ms.Daisy 1.Daniel) 

Versus 
• 	

, 

The Adminstiatoi 
UT f Lakshàd\eep, Kavarathi-682 555. 

Chairperson 
Village (Dwècp) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dweep) Panchayath, Chetlat Island-682 554 

The J unior4..Sci 1enti fic Officer 
Deari.mnt fScience & Technology 
Chetlat-682 554.. 

The Junior Scieitific Officer 
éaitrnet ofSpience & Technology 

Agatti-682 557. 

Director of Panchayath 
Department àiPanchayath 
Kavarahi-E82 555. 

(By Ad\'bcat: Mr.'S.Radhakrishnan for Ri ,4,5 & 6) 

26 	OA 333/2O 13 

P Fkaris, 	V  
S1.I'a1unhli 
SailanivapuraKiltan V 

àkshàdwep ' 	 V  

KAhar 	, 
S/o .Sayed B.  uhar, 

r a'Lh1 vodu ,Ki tan 

A'.'Ahand 
Sb K u11!iiko,a V 

Ahmapuia, 	 tan 
V 	

':V 	

V 	
• .V :i V 	 , 

(By Advcat: Mr .M. R I-Iariraj) 

Versus 

Re spoii dents 

A ID i lie ants 



4. 	Di rector, 
Scrvs, 
U I of Lakshadwecp. Kavai atti 	 Respondents 

(By Advat: Mr.Radhakrishnan) 

27. 	()A 344/2013 

Kassim A, 
/o.Attakoya P.P 

A iyathara I-louse, Andrott 

Jalaluddin N 
'!p.dIkoya N.P 

Niii-rimadi ]-louse, Andrott 

J. 	Mohammed 1--lassan C.E 
sib :Knh ik oya 'S VP 
I dayak kal, House, Andrott 

Mohammed 1afeek C.K 
S/o.Koya K.0 
Chcriya Kakkanal House, Andrott 

Mohimmed Kamaluddin M.K 
S/o : Shihabuddi n Pookoya Thangal 
N4ayaç1kaIK1Kada House, Andrott 

6 	N'10hcmrnd Basheei C 
S/b !dbko' 
Idakka1 Ho.i'se, Andrott 

7. 	Nço'ruI 1-I'ssaii A 
S/o,Nal layakoyaU.lK 
'\t1adt l-16se, Andrott 
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$ 	N4uishidaBecgumC N 
D/o Late SIiainsiiddin 1 hanga! 
Chemayath ia1akath, Andiott 

(By Advocate Mi K Gangesh) 

v'eisus 

1 	1 he Administi atot 
Administi ation of the Union l eiritoiy 
of Lakshadv:ëp; Kavaritti - 682 555 

Dii:ectoi' of Pñchayats 
Department of Pa.nchayats 
Ad in in i sti at ion of the Union I en ito! y 
of Lakshadwep, Kavaratti - 682 555 

)cpartiicnt of Electricity 
Unionerrip,r' of L'kshadweep 
KavarathH- 6;82 5 55 

Village (PcepYPanchyat 
Andi-6tiTsland i cpi esented by its 
I XCCUtIVC Officci - 682 552 

(By Ad\'ocate Mi S Radhaki ishnan ) 

28 	OA 345/2013 

A.yshomna •1 ..  
D/o Ilamsa, Ellchetta 1-louse, Agathi 

2. 	 : 

D/o K- as*111 f  Koya, Puthanvced House, Agathi 

3 	KadccjaP K 
D/c) KQya isan, Puoakad 1-louse, Agathi 

4 	Abd1 MuthahlMK 
Sb Attakovd, 'Mayarnkakada House, Agathi 

5 	Abdul Shukdoi 
S/Q1u. 
Melaillarn House, Agathi 

6. 	Hida), ai.h ul.la N/I 
5/0 Aboobackei Koya V K 
Makkashikalaca House, Agathi 

7 	\4an0oi 1 

/ 

Applicants 

R es po ii dcii is 



I 

50 

NazeriK 
S/o.Kidave 	.: 
K mnikah iyapa:da 1-louse, Agathi 

Sho\'Vkatha I 1w,  M.: 
S/o,UmmcrB 
Makayachbda Ilouse, Agathi 

Sadd Mham' riiecl 
S/o..Popkoya 13 
1Kepai[ i-iouSC Agathi 

NaserP 
S/o.Muthalif K 
Pathada I louse, Agathi 

Abooacket N.M 
S/o,Abdu Rahman F 

1 afe 	Mauzil, Agathi 

Abdul Salam,T.P 
')/çi•i;a,Koya C.P 

111am, Agathi 

Atho.K 
S/6,Mohamnd Koya 
lKakkacla I-ioue, Agathi 

AzharC 
S/o.cV1ohdmned Koya T.P 
Chal lakl<dd 1-louse, Agathi 

AbodbackèF K 
/oSayc oy' 

Kai ithakapdki I louse, Agathi 

19, 	s/adi;.:r 
S/p.Lae l4a1hdHaji K 

8 

9 

. 



S 
20. 

21 

22 

23 

24 

25 

 

 

28 

29. 

WI 

31. 

Na1esa M.K 
1)/o.AbdullaKoya K 
Moothamkakkada 1-louse, Agathi 

KdyaP 
S/oKunhikQya 
PdiäjnodiE1rn1se, Agathi 

Kasmikoya K.! 
So.\bbopac1i:Koya. 
KamaInialmiOc1a Puthiya 111am, Agathi I.

Abóbbacker 
S/o..Ali Mohammed 
L)ppatlpda 1-Louse, Agathi 

1aidheen V 
Sio.Ko'aai 
)ihicla Man/ti'!, Agathi 

jKa 4uimS b p 
1)/b MohammcdS 	I 

13pthiyoda ITot.isc, Aghthi 

1-1ndiimbi M 
I)/o.Aflakoya 
MaiTiya1i Scviyoda House, Agathi 

Jailer A.P 
So:Sayccl BLffiari T 
\1iypappada I 1ou,c, Agathi 

A J.L 	 1 N.P 

fr11TllUictm Hoise, Agathi 

$Jo:1u1oya K 
1-louse, Agathi 



. 

Naseer T.P 
S/o.'Muflia1if 
lhek.k u Ot. yä 11 1am, Agathi 

Ubaid U 
S/o.l-lamza U 

immcrodachet 1--louse, Agathi 

Sycd MoHmmed K.T 
S/o.Aboo Sala 1 
Kalanthithiyoda I-louse, Agathi 

häibd P. 
MOhammed 

1?Lithiyapafld 1araIT i-louse, Agathi 

/\'bdulla B 
S.IQ.1alhahLiila 
Biyashhiyoda House, Agathi 

I lajaromma '1.P 
P.0 

I hcl< <u Puth 1)/al lclFfl Agathl 

41 	cci FK 
1)10 Khahd1  13 

hn nikka Ipuse Agathi 

42 	As1iaf B 
/o SayLd Au K 

13 lylshihIyoda 1-louse, Agathi 

43. 	Miiyami 	° 

l3ai.hath66 I louse, Agathi 
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I 44. Roshna 
D/.o:.Sayed Au1il Rahman 
I hachet iy 1 1oisc, Aga.hi 

45 a1<kaiiya PC 
SIoI[am,aKP 
Put}uya Pui a 1 IOL1S. Agathi 

46 Cheiiyakoya K 
Sb 	1ae Ati.akoya 
( odd an1.u11 ous,  Agathi 

 Showkâthali. 
S/o.Laie AttakOya 
Sailaniyoda 1-iouse,Agathi 

 Nisamudhcéi V.K 
Sbo.l'Iamza C.K (Lae) 
V ; dak Kccla 1:1! am, Agathi 

49 Chenya 1(6)/a A K 
/o Kpya P 

Al i)a Kunn inmada 1 -louse 
/\gathi 

50 Iviohammed Au i C P 
Sb Kasmi Koya A 

hchàIakap9dà I-louse., Agathi 

51. Sy:dMohanmnicd K 
s1b. Y 6usa 17  A 1  
KunnLimpul am I louse Agathi 

(By Advoccuc 	41 K 13 Gangcsh) 

\7 eisus 

'!hc Adm nisu dtoi 

Adiin isu alion of the Union Fei ritot y 
oH akshadwdep, Kcivai atti - 682 555 

2. l)pcit 	,AgicuIture 
Un1on Territdry of Lakshadweep, Kavarathi 
Rcpiecntcd by its Diiector —682 555 

3 Diectoi ol Panhayats 

DeFart,nc1t of Panchayats 
Administiation ofthc Union Teri itoly 
ol'iakshadwecp'Kavaiatti —682 555 

App! icants 



514- 

4. 	Vii lage (Dwee). Panchayat 
Agathi Is1ad.bresented by its 
Lxecutivc Officer - 682 554 

(By Advocate: R s:r dhkrishrian ) 

29. 0A34612013 

I . 	Ummcr Farook Shall 
S/o.Aboosala 
Malikaka! I-louse, Arninii 

P.A Sayedair 
S/b1Iamzakya 
Puthiya Asharoda House, Arnini 

Iàha(h Eèain 
I)Io Ahawêd,: 	Malikaka! House, Arnini 

Ahamedkoya' 
S(p.Koya1ddavu,. Surambi House, Amini 

VIiyabi EC 
!)/o.Ahthukoya Palliyachetta House, Arnini 

6 	i3eebi M. P 

P 111d1Sd, Malliputa House, Kavaratti 

7 	Ahkqya VP 
/o Attakoya, Vadakkilapura, 

Iaratti 

(By Advocate: MK.B Gangesh) 

Versus 

£ [hc Ad,minisrathr 
Administration of the Union Territory 
lkhádvvcep, Kävaratti —682 555 

2. 	I)irec'toi of Panchayàts 
3epi tmnt of Panchayats 

of the 1Jnion Territory 
óLkhad'cep, Kavaratti —682 555 

Respondents 

App! icants 



65 
: 

L ;( 

dweep 
Director of Education —682 555 

-, 
I t 

4 	Village (Dweeç) Panchayat 
Amini Island epiesented by its 
Executive Officer - 682 553 

5. 	VI1 	)wë1ep) Panchayat 
Kavaa'iti slaid rep.reseited by its 
Executiyé.OTjcer —682 555 

(By Advocate Mi S dhakrishnan) 

30 	0A 1 3471201'i 

$uharabi p 	
. 

l)Io.Kunhikunhi 
Pall icham. lTluSC, Kavaratti Island 

Maharnoor M.i 
l)Iô.Haiizath :1 

1olakepua}Iou5e, Kavaratti Island 
i ............... 

1 	 - 

3 	II 1' i4bi 0 l 
IT/b oitri4d. 
JIikanajr Kavaratti, Island 

4 	mina P V 
1)/0 Mthiaf ' 
Ikuthi yäveed iLi , Kavaratti Island 

5. 	S:arori-ima.K.P 
[/o:Ibiahiink'uty 
l.eëlakochicthiyapurarn 
tvaiatti Tslaid 

6 
plo $pb.ir 
4fipuraH l vàiaw Island 

7 	Bb1A 

4 vàp'pada House K , avaratti Island 

8. 	iynepui 
D/o.Abdurahirnan 
Aynepura I louse, Kavaratti Island 

•. 	i 	.1 

ii 	'j. 	I....... 

Respondents 



I 	( 	 V  • 

9 161mth Ieguni B 
DIo Au 
Ia1iya1 i I Jou 1se KaiaraUi Island 

 .Sadihath V.M:. 	1 
D/o Valiya Abd.irahirnan 
Vadakkurnelachadarn, Kavaratti Island 

 Rihiyambee T.P 
[Yb.AmmedK.P 
Tottthapui a, Kavai atti Island 

 BeéfthuniiiaB 

D/o.Aboobacker: 
BeëramthbdäKavaiatti Island 

 Ráhmath Beegurn P.P 
f)/o.Attal K.P 
.Poëhi'achepuraV, Kavaratti Island 

 /Iaijàñaih 	: 

o.lvIthuAynapura 
Kithipappepura, Kavai atti Island 	 Applicants 

V •  

(By AdvWe',4r 1< 1 Gangesh) 

• 	.: 

I. 'h 	Administrator. 
Admisti atid ru 	n of the Union Ten itory 
oLakshadweep, Kavaratti —682 555 

2 Diicctoi (Ser)ices) 
Adrninistiatipn of the Union Territory 
of Lakshadwdep (Secretariat) 
Kayi alt; - 62' 555 

3 

A 	
¶ 	 14 

+

• •...:.. V 

yedtoi 'of flidustiis 
Union Fciiitqiy' of Lakshadweep 
Kavaiathi rep,iesentcd by the 
Dh'ec.tÔi' olliidüstriès 	 Respondents 

(By Advocate: Mr.SRadhaknishnan) 



31 	0A348/2013 

KunhiNC 
Sb 	Sheik 
Noorurnchetta Houe, Arnini 

Y. 

2 	Ai.takoya 
Sb Muthukoya 
Surárnbi Hoi,Arhini.L. 

3. 	Anwar Hussa:iri 
D/o.Essa 
Kottapura 1-louse, Arnini, 

4 	Sajitha Beegürn 
?S u 1  Koya 
T3eIi F-louse, Amirii 

larreë'dathbi 
fD/o Shai koya 
Monakkallachetta House, Amini 

ITassainar 
S/a .Mohiii amed 

m Alimechetta 1-louse, Amini 

7 	lCNsi 
Sb 11ah- sa 
Kulivadachetta House, Amini 	 Applicants 

: 

(ByAdvdcate Mr KB Gangesh) 

Versus 

1. 	The Adrnini'rätor 
Adrninistation: of the Union Territory 
of Lkhadweep, Kavaratti - 682 555 

2 	L ector of Panchayats 
Depart metit of Panchayats 
Ad,minitiatwri of the Union Territoty 

- 	 - 

Kati— 2 555 

3 	bepartrnent of F ducation 
Union TeriitOiy of Lakshadweep 
Kavarathi representd by 
1)irectorof.1dqcation T 682 555 



T 
f IlII 	

II 	
I 

II' 	

I 

	

• 	i1 	:(E 

	

Arpim Isia 	s'nt4d by its 

(By AdVocate Mr S Radhakshrian) 

32 	0A35012013 	I '  

1 	Mohammed Rasan 
Sb Abdul Kadr 
Mohpurakkad Houe, 'Andrott 

2 	Abdul Hasn 
S/o.Attakoya:. 	- 
Kjtbatt. Ious; Anc1rot:: 

.Sayed.Mohammed 
$/o.Aboosala': 
:Karachetta House, Andrott 

Mohat .nrn6.d,Hussaih  
•Sbo.Mohamird 
1appathiyoda House, Aridrott 

5 	ijuddeen 
Sbooy41irha l<1 oy4 
Z,eTkda toue, Andrott 

i1 
I 	 I 

	

•I. 	 •. 

	

(By 	 Gangesh) 

Versus 

I 	he Adrniniçator 
Admi ni stration of the Union Territory 

clwee of Lakshap, Kavatatti - 682 555 

2 	Director of Ianchayats 
epa.hneit of Panchayats 

of the Union Terntory 
pf Lkiacveep 

' 55 

. 

Respondents 

Applicants 

 Djstrict PancIyat 
Kavaratti epened by its Chief Executive Officer-682 555 

Vi 11agc (Dw,p).âtch.yat 
jndrott Island iepresented by its 
1Tciitive Offi'dèr - 682 554 	 Respondents 

(By Advocate Mi S adhakrshnan) 



1k, 

33 
if 

OA351/201 	I  

I Mohammed Hussain 
S/Q Indheen K ( 
Bilutlieth 1-louse, Andryt 

I 
2 Sa1ahudheen 

Sb Muthukoya 
Kunthathalarn'l-louse, Andrott 

 Hassan 
Sbo.Attakoya. 
Kunjanattichetta, Andrott 

 Yousaf 
Sbo..Pookoya . 
Puthiya Eddi;yã.kkal House, Amini. 

(By Advo(cate Mr K B. Gangesh) 

I 	
Versus 

":. 
1 	fle Admipistrator 

Adimnistation of the Union Territory 
fLkshadweep, Kavaratti - 682 555 

2 	Diictor of Panchayats I  

Adlnistr m 	atlQn of the Union Terntory 
pLakshadwee w . p 
K'varatti - 682 555 

3 	Dartment of Women & Child Development 
J 1rkn teitrihiy ,  of Laksadweep 
KaV.aath4i 
Rdpresent9d y its Diredtor 682 555 

4 	Vil1g (Dwee,) Panchayat 
Andr&t Island represented by its 
ExebOt.ve.Offi'cer -. 682 554 

5 	Village (Dweep) Panciayat 
Amini Island represented by its 

0• 	 .'•j•;••V 	
.1. 	 •. 	 . 

hxecutive Officer - .682553 
C 	i 

(By AdOeadharishnan) 

"  

L 

IIl3Ic4r 	I 

Applicants 

Respondents 



H 

Mohaed Ri>iaz Kh m m  
oPoQunUi',, 

Thakdi4 	Ard?o!t 

 Moharr 	J4Jro,j 
pya Sb 

Neelathpui a Hu$e, Ahdrott 

MansoorAli . 
Sbo.Muthukoya. 	I  
Pentamvelipura HoOse Andrott 

4. 	MOhanrned Faisal 
S/o.Siddeequë. 	: 
Makket 1-louse, Andrott 

(By Advocate N1iKB Gangesh) 

Versus 

'heAdministrator 
Adniin.istiation of the Union Terntory 
Of..akhad'eëp, Kavaatti - 682 555 

P.epartment, of Animal Husbandry 
Union 1 eu itoly of Lakshadweep, Kavarathi 
Rcpresepted by its [)irector - 682 555 

 trectd"pfnchayats 
behin'nt 1Panha'ats 
A`d-ffi"in'iStt'a* 6`6 Iff the lJnion Territory 
o1Lakshadw60 
Kavarthhi 682 '555 

Yillage (bvëëp) Pnchayat 
Andrott Island represented by its 
ExcutvePffIer —682 554 

(By Advocate Mi S Radhakiishnan ) 

35 OA35/2øi 

1 	M Kkeh 
tb1Ktdai' 	I 

Mamkak1kda !Housi, Agatti 
jt 	' 	ci 

Applicants 

Respondents 



Kxll Agatti 

T4A1wiad 	:.. 

S/.M.'ousuf 
Thekk5uthiya Veedu,Agatti 

K;P.Hornzakoyà 	S  
S/o.Aboobacker 	S  
lKarnalinalrniyoda Puthiya 111am House, Agatti. 

K.Showkathali 
$Io.Syuikhari 
KOridinodaHQuse, Agatti 

6.arfubeën 
S/o..Urnkne Ella 
Beyak'citi' qda House 1  Agatti 

'I.K.Mohammd Mukthar 
S/o.A.bdulla I(oya 
'à'dakk Kunninarnel House, Agatti 

Abdu Ra1-kirnail, 
S/Q.ieq 
.1fa Hous9 Aatti 	 Applicants 

(By Advoat41i;1p B Gangesh) 

Versus 

 
Adinitrti •  bi the Uhion Territory 
ç{' Lakshadwëp, Kavaratti - 682 555 

Departrnert f nirna1 Husbandry 
Yni6nriir 'ol Lakshadweep, Kavarathi 
Reprcsented 	its Director - 682 555 

3 	Drc1? of Pichayats 
1p1artnrjt ç( Pnchayats 
Adthisiitun or the Union Ten ito! y 
L1p . S 

Káv:a,ratti -'62 555 

4. 	V11age (D\fqej3) Panchayat 
Agtti Is1adei5resntc1 by its 
Exëcuive Off'icr - 68 553 	 Respondents 



110—  

App! icant 

. 

'1hDifector (Services) 
Administrtion. of the Union Territory 
olk Lakshad.wp (Secretariat), 
Kavaratti -L  682555. 

Departmeit QlAgriculwre 
Utiiôn feiiioi''of Lakshadweep, 
Kavatathi-(S2 555. 
Repreentód b' its Director. 

(By Advo 	Mi S. Rdhakrishnan) 

37. 0A35512013. 

I. 	Muthükoya 
SloSh iko'a 
lakkpal I lôuse Andrott 

2 	At lciiv 
i 

' 10 Astnai 
'Ndiumthad Hduc, I.ndrott 

Voc.(By Aa.at: 	(añgsh) 

Versiis 

1. 	The Adrninisrapr 
Adminitraticin 1the Union Territory 
hlLakhadwee;.Kavaratti —682 555 

• 

Respondents 

Applicants 



41 

2. 	I)irecor of Pahçhayats 
Department of Panhayats 
Administration of the Union Terntory 
ofIâdweep 	

;'. 

Kavratti - 682 555 

3 	Du ecto of Port, Shipping & Aviation 
Union 1 en itoi y of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Panchayat 
Andrott Island represented by its 
Executive' Officer - 682 .554 

(By Ad.'ocatc: Mr.S Radhaknishnan) 

Respondents 

38. 	0A35612() 1.3 

1-lajarbmrnahi 
D)o.Koya Kidave M 

Kalpeni 

MK:C.heriyakpya If 
S!O1MQhaIm1d K'o,ya H'aj i 
MaIrni kkakad HQU.se, Kalpeni 

(By Advocate: Mr;K.F3 Gangeh) 

Versus 

I he Administiator 
Adrninistiatidn of the Union Territory 
p :L a1sbweep, Kvratti - 682 555 

2 	ito ófnhayat 
çetrh9nt of 1Panchayats 
Adiiirnstiation o[the Union Territory 
dc 
Kavaratti —62j555 

Vil'le (E$weèj) Paichayat 
Klpni ISlnd iepresepted by its 
1xecutive O'ftiqer -4682 552 

(By Advocate Mi S Radhiki ishnan) 

39 	'OA37/2OJ 	I  

1 	A K Abdul Salab 
/o iieiiyalcoya 

Applicants 

Respondents 



A!ikakada>-li5ue, Ka1pni 

;;•._i 	! 
2 	r ....... 
3 	P 'Sakeei Hussin 

Sb Mohammel Koya 
Péechiathiote, IKalpèni 

Abdul Lathcf. 
Sbo.Pallaiii Kurihi Koya 
Nenempappada House, Kalpeni 

A.ttakoya 
bo...Kasiii:Ioyä 

lunhipuvalcjHouse, Kalpeni 3.  

6 	Abdl Naser 
Sb Muthu Ioya 
vIalrnikakada I-iouse, Kalpeni 

M.KKhaléeY 
Sbo.l-larnza Ko,.y 
Malrnikakaçla I-louse, Kalpeni 

1. 
Mohmmd;  Naser 

S/hmd Koya 
Peechiyatl louse, Kalpeni 

9 
I9 	Ko,a 

v{arn el 1-louse, Klpeni m  

10 	CheriyaKoya 
S.b..Ahnied 
Nediyam I louse, Kalpeni 

I!. 

Chciyapuiakad -1ouse, Kalpeni 

 

Ka1pçu>dda 14use Kalpeni 

.. I 

Kasiiisqya 
bo Ktiihh I Koya 

Mathi lkadanl Ia! House 1, Kalpeni 



o 

 

65 

 

14. 

, Kalpeni 

Abdul Hakeem 
S/ô:Cheiiya Koya 
Mèlächedarn'L-Iouse, Kalpeni 

H aj i 10 in in a b I 
D/O.Kásrni KÔS'a 
Akkara l-Touse,Kalperii 

Huthairth 
D/o.Abbas 
Arala!ar HoLie, Kalperii 

Rhed 
S/o.K9 yathma. 
Mariiienrn House, Kalpeni 

Abdul GT 

Kadapuiathaiilam House, Kalpeni 

20 	Coa 
S/poô1coy' 

11cliedam Ho.jse, Kalpeni 

21 
D/Moosa K:C1 
Puthi);puIa House, Kalpeni. 	 Applicants 

(By AdVocate: Mi-..K.)3 Gangésh) 

Versus 

1 . 	'Ih.:Administiator 
Alrninist.ation of the 1.inion Territory 

takhdweep, Kavaiathi - 682 555 
I 	I 

2 	I5anerit of tAgi iculture 
Uriloll rI'eli  Itoy of Lakishadweep, Kavarathi 
Repres,.entd by its Director 

3. 

	

	Di reêiOi of Rahchayats 
[)epartment f Panchayats 
AdiiiitratiOii of the Union Territory 
of Laksha 	K dweep, 	avatti 

15. 

17. 



  

Respondents 

Applicant 

Respondents 

App! icant 

. 

ytiicr 
 

• 0 	 . 

iPi 

(By Advocate 1 Mr S Rdha! ihnan) 

40. 	O.A:358/2013. 

Abdul Latheef 
Keela Villattorn, Amni Island, 
Lakshadveep. 

(By Ms.Shahna Karthikeyan). 

Versus 

Vii lage (Dweep) PancFiáyath 
Aniri 1s1nd 
:Rerserd'b' the Chiir Person 

_82C 552 	. 

Secre.tary 
I)epatment of Panchayath, Kavarathi 

Diectór 
{mp!9yment and Training 
iii n ibn Territbry of Lakshadweep 
Ka'arathi 

(By Ad,vocaç: Mr.SR dlakrishnan for R 2&3) 

41 	O*9I2013 

Muthukoya 
Marnprain. Hoüsç' 
Arnini 1land; Lakhadweep 

(By Advocate: Ms. hahna Karthikeyan) 
J.  

Versus 

I. 	Yijlage:(Dweep) Panchayath 
'\rnni Island 
esntcci b.th Ch'aiw Person 

682 552 

2. 
~fj of fanchayath 

aahi 682 555 

 



- 

4 i•ç  

3 
t 	Trin4 

iJnoiPerritçy of Laksiadweep 
K'thi- 682555 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 i. 

Rabeehathülla B.P., agd 35 yars, 
Sb. Mohammed Koya T.N., 
Labourer,. Kiltan. Residing at \'ali'apura House, 
Kiltan Island 	. 

(By Advoate Sii P V Mohapan) 

............• 	. 
I 	 Versus 

1ThAdininitratbr, 
,UT, of Lakshayeep, 
Kvàratti-682555, 
Electrical I)ivision, Kavarathy. 

•I)irector 6F,Panchavat,. 
Department, of Panchayat, 
AflrImstm alion Qf  UT o' Lakshadweep, 

3 	T1h3ecutive Officer, 
iira.gc Dwei1 tPanchayat, Ki!tan-682 557 

(By Advocate Sim 	adhakrmshnan) 

43 0A363(2013 

Yaser Arafath M Y , aged 28 years, 
S/o. E SeedmkoyaLabburer, Animal 
Husbandy U'nmt, 	1tan, Residing at Moulana Veed, 
Edayaka' Kili.an s1and 

m l 	I i 	i 	 I 

(By Ad fSrm V 4ohanan) 

Ill 	
j 

I 	
Versus 

1 	fhAdminiator 
of Laks.hç1wep, 

Kavama1Tt1-682 555 

2 	Drecto of Panchayat, 

Respondents 

Applicant 

Respondents 

Applicant 



Depaitment t Panchaya, 
Administiatthn df UT fLakshadweep, 
Kavratti-82 555 

3 	rj he Vtei inarAssitnSurgeon, 
Office of the Vterinaty Assistant Surgeon, 
(Ammal Husbandry Uni, 
Kiltan Island, L.kshawep-682 557 

4. 	'110 Chairperson, vif']AgE Dweep Panchayat, 
Kiit— 6825,57. 	 Respondents 

[By Advodate:SriS.Radhak±ihflafl (R1-3)] 

44 0A364/2013 

Abdul Qbish,'S/o. Sinul Abid P., aged 27 years, 
Malikakal, Kiltan, U.T. of Lakshadweep, working as 
Casual Labourer,(11Th,e StQckJnspectors Trained Labour), 
Animal l'1ushandiy . 	artme)it, U.T. of Lakshadweep, 
Kavatathi 	 Applicant 

(By Advoçat Mrs Daisy I Daniel) 

I 	Versus 

I he Administrator, 
Updj TerritOly of Lakhadweep, 
K7ataihi-82 555. 

2 	Chairpei son, Village (Dweep) Panchayat, 
Kiltan - 682557.  

3 	ecipr of ,  Animal Husandry, 
Utof' Lakshadwep, Iavarathi - 682 555 

4 	'Dhotor of!acha)ath Department of Panchayath, 
Kavarathi i68 555 
	 Respondents 

[By Advkatc Sri S a1hakishnan (Ri, 3 & 4)] 

45 OANO 366I2O13 

i. 	IVôhanrned 'Iasirn 
S/ö.Sa,'eed 
kan ipura  F1c5ue 
AndtotL;. 

2. 	Mhan'd.lusain K.0 

, 	 I 

S 



.69 

Sb. Attakidave 
Kunjhanatti CIta House 
Androft. 	•. 

	

3. 	Mohannèd Nilam  

rSIo Efamzakoya 
Pachiàrri House. 
Anott.'' 

(By Advocate Mr. K.B. Gangeh) 

Versus 

	

L 	The Administrator, 
Administratipnof the 1iion Territory 
o(Lakshadwcep Kavarathi —682 555. 

The Dftector ofPanchayats 
I)epartment o Panchayats 
Adm * i6i: §tf~ 6'6n of the Union Territory 

1aks,hadweép, Kávaratti - 682 555. 

Là1hóiwecp l)eveloprnent Corporation Ltd., 

	

V 	 Port Coritrdl Thwer, Andrott - 682 554 
Represened by its Officer in charge. 

Directorate o;IArt & Culture 
Adiii sVt ra. in óft.he Union Territory 
01 Lak•shadwëep Kavaratti - 682 555. 
Represented b its Director. 

	

5 	l)iicctdr .  61A,ii6ultur6 
pi- e- i j  of Agi icuuie 

Am 	ioof the Union Territory 
VLakshad'eep, lavr.tti - 682 555 

	

6 	Vi 11 ae (Deep) Panchayat 
Cil 

Androt Island tepieentd by its 
I:xeëütivC dfiTher— 682354. 

(By AdpcatC Mr. ..:Radhaki'i.hnan) 

46. 0A368/2'013H 

Applicants 

Respondents 

1. Sb. Pookunni A., 
Puth1y Cljitttapckada House, Andrott 

2 	I1ial4d 1 years, Sb Sheikoya Thangal, 
k,andeti Hous ;Adiot 



vo 

- 	
- 	 -r-'--r 	- - 	 - -----• 	 - - 

• 	- 	
-: 	•, 10 

3 	Saved Mo 	1Ted 1 Sh4budheen Thangal, aged 28 years, 

SioSTita3, 16ideth House, Andrott 
• 	 --:,- 

I 	'I 	i 	
tI 

4 	Mçhthtrd yyid hai,aged 23 years, 
SId 'heiko 1 hara1,i 1ndeth House, Andrott 

5 	MoharOmed Salirn, aged 44 years, S/o. Kidave A, 
-Pahäral i-louse, Andrdtt, 

Khair, aged 32 years, Sib. Muthu, 
Puleenakeel Hoiise Kavaratti. 

Abdulbari, aged 34 years, Sb. Harnza Koy, 
Monakkal 1-iouse, A.rniii. 

Sa)'ed Koya, àg,d 44 years, Sb. Pookoya, 
Mee:Iàcleri F-Iou,- Aniii. 	 Applicants 

(By Ad'óãte: S'i'K-.B Gnh) 

Versus 

1. 	The .Adrninistrator,. 	H 
Administi ation oI  th e Uiion Territory of Lakshadweep, 
1<avartti-68255. 	l i 

2 	D1iiectoi fPanchayats 

Pp: 	otaridhats, 	 - 
'dinpttion of the Union Terntory of Lakshadweep, 

6555. H - 
- 	•'-.•- 

J 	I 

3 	I)eartrnen of Agricultiire, Union Territory of Lakshadweep, 
Kavarthi, lepresented by its Director - 682 555 

4. 	Village (Dp) Pancláyat, Andrott Island, 
rqp,rested y its I xeëtitive Officer - 682 554. 

5 	Village (Dweep) Panchayat, 
Kàvartti lsIIá Hrepresented by its 
Lxecutive Offliceii 682 555 

6 	\/ i l 1 ig (Dweep Fanclayat, 
by its 

: 	
Respondents 

(By Advocat Sii S 16dhakhishnan) 

47. O:369I2O13. 



0.. Sayed Mohammed, 

Mohammed aser, aged 44 years, Sayed Ismail, 
Kerakkada House, Andio.tt 

Mohammed Husain, agd 48 years, Sb. Nalla Koya, 
Pa1 1 ippura 1:IoeA , ndrdfh. 

Kunhiseei.hikoyi, aged 51 years, Sb. Muneer, 
Puthiyath HoIu. 	Androti. 

CheriyakOy, ad 32 years, Sb. Na!!akoya., 
Perumpally 	Andiott. 

Nbbrul Amech, Aged 36 years, Sb. Shaikoya, 
Pañdath PuthiyaPura House, Andrott. 

Hamiakoya., aged 52 yàrs, Sb. Koya Kidave, 
Chekkar.kkad House, Andrott. 

Mohammed Kairn,ag'd 37 years, Sb. Ahammed, 
\yida ChenaHouse,A.ndrott. 

u1aiman, acd 33 years', Sb Nalla Koya, 
angan1rnad.a H?us, Andrott 

o 	 A aiô ded 30 years, Sb. Pookoya, 
Pattakal Kan House', Andrott 

Mohammed Si A., aged 39 years, Sb. Yousuf, 
Arnrnela.m House, Andrott. 

oikoya, aed 45 yëars,Sbo. Sayed Koya, 
K u,ri.n 1  IT1,9 	Andrott. 

tsee, aged 41 yeats, boF  Koyamma A, 

41 

IL 

edSari, aged 4 years, S/o. Thang Koya, 
çeoeçy I Piatarn, Pokkada House, Andrott 

S.yed Shihabudhin, ad 32 years, S/o. Koyamma Koya, 
Shakkinte Vc61 Padipura, Andrott 

Mohammed f4'izivan Au, aged 27 years, S/o. Kunhiseethi Koya, 
Puthaadain'1 mm 	1ouse, Andrott 

2 

3. 

El 

5 

7 

nj 

12 

13. 

15 



. 

1 8. Ivlohammed Kasirn, ge43 years, Sb. Sayed Mohammed, 
Pappet House, Andrott 

19. Kareem,. aged: :8 years :ThKoyammakoya, 
Aliyathaia House, Aidiott' 

	
Applicants 

(By Advocate Srt Ku) Gangeh) 

Versus 

The AdminLstrator,1 . 

Administratbii I the Uilion Territory of Lakshadweep, 
Ka'aràni-682 555. 

I)irector of.Panchayats, 
I)epartment ôf.1anchayats, 
.Administratibn of the Union Territory of Lakshadweep, 
1avará1ti  

Village (Dweep) Panchayat, Andrott Island, 
reprsente 1d by its Eeutive Officer —682 554 

Advocate: Sri S. Radhakrishnan) 

()A370/2.013 

Aboôbacker, ged35 years, Sb. Ukkas, 
K,unhibiyoda I-louse, Kavaratti 

Respondents 

ustha.Ia, a' 	
- 	. 	- 

JO.year, Sb. Hamzath,JA  
puse, Kavaratti. 

'.yeirs .bo. Koyamma, 
lavaratti. 

ked 30 years, Dbo Khamar Khan, 
s1Karatti. 

A9habi, a9d6 years, D/o. Ha.mzath, 
Iee .1 akoch ao. U-ra HOi..is, Kavaratti. 

Shahena, èft36years, Dbo. Ibnu Maja, 
Valtyali [Ious, 1s.avaittt 

7 	Mooirp'nath, âed 36 y1ears, Dbo Hamzath, 
Bdi Flous, (avaratti 
hR  

-, 	 . 	 . 	 . 	 ... 

3.. 

(By 

2 

'A 

3 	1rpo1çagç 
Cih 1Jath9fia 

4. 	SSh 



Kasmi, 

Abdul Khader, 
Applicants 

Versus 

1. 	The Administra., 
Administrati.oft1 the Union Territory of Lakshadweep, 
Kavaratti-682 555 

2 Director ol Pnchayats, 
Depärtiient of. Pancha'.ats, 
Adminiii ation of the Union let ritoly of Lakshadweep, 
Kavaraui - 6821555.  

3 	I)iicctoi ate ôIMedtcal and Health Services, 
Union I cit itoty of Lakshadweep, Kavat athi, 
Rejrcentëd byit.s Dir ctor - 682 555. 

.V i Ilage (Dwe.ep) Pa:nchayat, 
Kavatatti kiand icpiecnted by its 
Ixecu1ive Oflier- 682 555. 

Village (Dwecp) Panchayat, 
Andrott Island, repiEescnted  by its 
ILxccutive Officer - 682 554. 

(By Acldct: Sri . Radhakrishnan) 

49. OA371I2013 

P. Naseer, aged 35 years, S/o Kunhikunhi, 
Pal Ii cham House, Kavaratti. 

P.!. Nascer, gèd  32 years, Sb Harnzath, 
Puthiya Ill am, Kavaratti. 

Ramla I3eegum, 'agd 
oovu!ne 	

34 years, Dbo Kunhi 
lda l-lçuse, Kavaratti. 

4. 	 ag1 36 years, Sb Muthu 
Puihiyà Veedu, Kavaràtti. 

Koya, 

Koya, 

Respondents 



5 	Shabana 13ccgum, agci 24 year.s, DIo Alt, 
1 hekk Ivlcla Ii 11am, lçava,i afli 

6 	Sulaikabi agcd 43 yeais,D/o Kojan, 
Puthiya 111am, Kavatatti 

7 	Abdul Raiak, aged 28 years, S/o Mullakoya, 
Sat ahiyoda I louse, Kavaiatti 

(By Advocate: Sri .K.B. (}anesh) . 

Versus 

Applicants 

. 

I . 	The Adm I nistraior, 
Adnitnisti at i 6m f the 
Union I cii itoly of Lakshadweep, Kavatatti 

2 	I)cpai tmcnl. of Animal I lusbandiy, 
U ñ 	: I'hi tdi of lak.hadweep,• Kavaratti 
icpicscnl.cd by its Diiectoi 

3. 	I)irector of ParLliaats, 
)epartniefit of: Pa.nc 1ayats, 

Adnii ni strati . ol  
. 

I  ... o F te 
Union l'erritory of Lakshadweep, 
IKavaratti, 

4 	ii Iagc (Dwccp) Panchayat, 
Kavcuatti Island  (cpiescnted by its 
ikêcSLitiV Offi.c.. 

(By Advocate Sit S Radhakiishnan) 

50. O.A No. 372I2U3 

iimaIudhccn, Sb Abdulla U C 
Mudakkiyoda IIousc, 
kcidctrnat 

(By Advocatc Mi K 13(jangcsh) 

Vet sus 

I 	I hc Administilatoi, 

Administi .ton of the Uiiion I ci ritoi y 
of I alKsha wcej,iKavaiathi — 6 8 2 555 

2. 
Adm list! ation of the Union Tet ritot y 

Re spon dents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	[)epartrnent of Weights & Measurers 
Union Territory of I.akshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Ra:dhakrishnan) 

Respondents 

51. OA 313/2013 

Abdul Saleern, aged 32 years, S/o Nal!akoya, 
Ummerthakkada Housc, Andrott. 

M.M. Mohammed Iqb•al, aged 37 years, 
S/o Migdad, Meelad Manzi!, Andrott. 	 Applicants 

(By Advocate: Sri K.8. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Uiiion Territory of Lakhadweep, 
Kavaratti.-682555 

2. 	Director o[Pancháyats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territcry of Lakshadweep, Kavaratti 
represented by its Director.-682555 

hnvironment Wardn, 
I)epartment of Environment & Forests, 
Androu-682 554. 

Village (I)wep) Panchayat, 
Androth Island reresnted by its 
Executive Officr682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 



4 	

; 
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52. O.A No. 380/2013 

Nasar P. Muhammed Nasar 
Sb. Na!lakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadwp - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Thrritory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Adir in i strati on of the Union Territory 
of Lakshadwep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

[)irector of Panchayats 
Union TerriTwry  of Lakshadweep 
Kavaratti Island - 82 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androt-h, Union Territory of 
Lakshadweep 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381120.13 

I. 	B. Saidali, S/o late Mohammed Koya 
Palliyachetta, Bandayam House, 
Agatti Iland, Uni6n Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory of Lakshadweep. 

K.G. Jamaluddin, Aged 40 years, 
S/o late liintner, Mariyath,oda Kandawargothi House, 
Agatti Island., Union Territory of Lakshadweep. 
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4. 	T.K. Sarominabi Age••d 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkurnar). 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Teriitory 91 Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (IDweep) Panchayat, Agatti Island 
Union 'l'eiritory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

	

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Rdhakrishnan (R. 1,3 to 7)) 

54. OA 384/20.13 

I. 	Ishaque A.C., aged 35, Sb. Junies T., 
I3iis Helper, District Panchayat, Kiltan, 
Residing at A.rakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
S/o. Kasn'rikoya P.P., Bus Driver, 
I)istri Ct Pa.nchayat, Kiltan, 
Residing at Kattihtta House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M, age'd 39, Sb. Late P.S. Kunhimon, 
Bus Cleanei, bistrict Panchayat, Kiltan, 
Residing at Sife Manzil; Kiltan Island, 
UT of Lakshãd weep.. 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1 . 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2.013 

Applicants 

Respondents 

Jahathali PP., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Islarid, Union Territoty of Lakshadweep, Pin - 682 552. 

Khalid UnnaP, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachtta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Ktnju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alimoha:mrned, Aliyachetta, 
Amini IslandUnion Territory of Lakshadweep, Pin —682 55. 

JafeertillafC., ad 25 years, S/o. ,4cidave Naduvatta Chetta, 
Amini Island, UninTertitory of Lakshadwep, Pin —682 552. 
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8. 	Abdul Sa1ai.A., agd 38 years, Sb. Khader Thottanada, 
Aminipura, Amirii Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Noorul F-Iassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Is!and, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, Sb. Khadet T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Najeeb A., aged 31, S/a. Kidavu T.C. 
Ayeshera, A.mini Island, Ution Territory of 
Lakshadwcep, Pin 682 552. 

Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amitii Island., Uniop Territory of Lakshadweep, 
Pin - 682 552.. App! icants 

C.  

(By Advocate: Sri Shiraz Bhava Ni.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavar.athi —68255.5, 
represented by its Administrator. 

The Director of Pahchayaths, 
Department of Pa.nhayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi-682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dweep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA388/2013  

P.P. Amariulla, a.ged 38 years, S/c. Sayed 
Mohammed .K., Puthiya Pandararn, Kiltan. 

Mubaraka Banu, aged 27 years, D/o. Ibrahiin, 
C. Lavanakkal House, Andrott. 
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3. 	K. Sajeedkha.n, aged 26 years, Sb. Cheriyakoya, 

Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. (iaiigesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island —682 554. 

Village (Dwp) Panchayat, 
Kiltan lsland,'represeftted by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island., represented by its Executive.Qfficer-682 553. 

Village (I)weep) Panchayat, Arnini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

C.N. AbdulIakm, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathail lam I-louse, Kalpeni. 

K.K.SadiqueAli, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada I-Iouse,Kalpeni. 

C.N. Habusabi, ag'd 50 years, D1. Attakoya, 
Cheriyannallàl House, Kalpeni. 

Hameedabi, aged 41 years, Dbo. Rarnalan, 

Respondents 



'1 
	 m. 

Pakkath Flouse, Kalpeni. 

6. 	A.T. Sheemabi, 42 years, Dio. Hamzakoya, 
Atharam Th t.ain House, Kalpeni. 

7 	A K Muthubi, aged 53 yeats, DIo Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. 1-iabusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalarn House, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahammed P., 
Chadachiyoda I-louse, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House.,Kalpeni. 

Naseema M.P., aged 33 years, DIo. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

Hurnairath P, aged 42 years, DIo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged3 years, Dbo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhrned M., 
Beerandho.da I-louse, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada. 1-IoOsC, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader; 
Maral House Kalpeni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, D/o. 1-Iamzakoya M.K., 
Cheriyacharna'n Gath 1-louse, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Ilodse, Kavaratti. 

1-lussain Mi, ged 35 years, Sb. Nallakoya, 
Chettipura I-louse, Kavaratti. 



Jaffer, aged 	years, Sb. Hasan T.P., 
Kaladi Hous..Kavarafti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, [)/o. Aboobacker, 
Kunni name! House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
A1achaoppad House, Kavaratti. 

Raziyabi,.aged 33 years, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbegum, aged 31 years, D/o. Kuttiyammed, 
Kunnam I-louse, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
KadapurathaUlam, Kavaratti. 

Noorul Am'een, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B.., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

MohammdaliT.P., aged 35 years, 
Sb. Aboobacker K.K., Thekki!apura House, Kavaratti 

1  Sajid Khn, aged 39 years, Sb. Sayed Koya, 
Edanilam 1-lose, Kavaratti. 

Jassin C., aged 33 years, Sb. Ali K.P., 
Chonam HUse, Kva.ratti. 

Mohammed Rail, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 

. 
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Mohanmed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikorn, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithqyapura House, Kavaratti. 

Akbar T.P., ad 33 years, Sb. Kidave K., 
Tharaminakeura House, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Hameed, 
Pal arnkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, S/a. Shamsul Noor, 
Pallicaham Houe, K.ava:ratti. 

Shihab, aged35 years, S/o. Kunhirnoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, S/a. Aboobacker, Kaladi House, 
Kavaratti. 

Raheern A., aged 30 years, S/o. Khader, Again I-louse, 
Kavaratti. 

Firozkhan, aged 27 years, Sbo. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashiri M.I., aged 33 years, S/c. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukka, 
Urnbiyäpura 1-louse, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/a. Mohammed, 
Chamayathapira 1-louse, Kavarätti. 

K. Abdul Rasheedu, aged 42 years, S/a. Hamzath, 
Kunhibiyo'da,House, Kavaratti. 

C.P. Rahem,agd 31 years, S/a. Harneed, 
Chandipura House, Kavaratti. 

M.T.P. Habeeb Rahmari, aged 43 years, Sb. Khalid, 
Me1athiruvathapura House, Kavaratti. 



; 	
- - 

Moominath, aged 37 years, D/o. Kidav, 
Neliyampura House, Kavaratti. 

1-lalirna, aged 35 years, D/o. Koyamma, 
Tha1eekepuraHouse, Kavaratti. 

56 	Sayed Abdul Raheem, aged 46 years, S/o. Haji Sayed Shaikoya, 
Ummarmanooda House, Kavaratti 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, DIo. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnamkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyarnma, 
Kunnumpura ITIOLIS, Kavaratti. 

Seethi Koya, aged 3.9 years, Sb. Cheriyakoya, 
Edanilam I-1ue, Kavaratti. 

MariyomPrnbi, aged 36 years, Dbo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura 1-louse, Kavaratti. 	- 

Mubeena, aged 23 years, Dbo. Sayed Poo, 
Ne1iypuiaHouse, Kavaratti. 

Sairna, aged 22yeat's, Dbo. Cheriyakoya, 
Vadakii,a pura i-lOuse, Kavaratti. 

Muhãmrned,aged 32 years, Sb. Attakoya, 
Vadki!apura,.Kavaratti. 

Sairahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
Puthiya Manzil, Amini. 

69 	Cheriyakoya, aged 41 yeais, S/o. Abdul Khader, 
Pandaiam 1-louse, Amini 
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W 70. Cher.iykoya M.C., aged 32 years, Sb. Hameed, 
Melachetaa Hbuse,Kadmath. 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadaklilapura 1-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najmudeeii P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada 1-lorise,Androth. 

Muthubi AK., aged 42 years, Dbo. Muthukoya, 
Appurak1<at House, Androth. 

Flajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years Sb. P.S.J. Thangal, 
AIiyathamnida B ithathabiyyapuram House, Androth. 

Asmab, aged 39 years, Dbo. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

83, 	Khaulath I.., aged 38 years, D/o. Nallakoya T., 
Lavanakkal House, Androth. 

Balha T., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse, Androth. 



MR Naseera Banü M.K., aged 40 years, DIo. Kunhi Koya, 
	

. 

Moo1akd House,Androth. 

Kadeeshbmrriabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 
Thachey, House, Androth. 

ZO 
	

Mullapoo M.K., aged 39 years, DIo. •Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakka! House, Androth. 

Aysummabiaged 45 years, DIo. Muthukoya K.P., 
Thachery 1-louse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiyai M., aged 39 years, DIo. Nallakoya M., 
Mathiiousé; Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathil House, Androth. 

1-lussairi P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, And roth. 

Hussaii, E.K., aged 48 'ears, Sb. Seethikoya, 
Edayakkal Hpuse, Androth. 

Sayeedly1ohmmd Koya L., aged 54 years, Sb. Kader P., 
Lavanalçkal House, Androth. 



102. Hussäiri K., a.ged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada f-louse, Androth 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
Kunnifi- ;angc.House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohanmed Hussain, aged 35 years, 
Sb. Kidave, v1oodaiiipura House, Androth. 	 Applicants 

(By Advqcate: Sri 13. Gangesh) 

Versus  

The Adrninitrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Urion Territory of Lakshadweep, 
Kavart:ti - 682 555. 

3 	I)irecOr, Department of Labour and Employment, 
Administration oi the Union Territory of Lakshadweep, 
Kavart1ti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartment of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartnent of Women and Child Development, 
Admini stration of the Union Territory of Lakshadweep, 
Kavaçati, iepresented by its Director - 682 555 

7 	Departinent of Fisheries, Administration of the Union Territory of 
L aksh.dweep, Kavaratti, represented by its Director - 682 555 

8 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



Lakshádweej TKhadi and Village Industries Board, 
Kavaratti, rersented by its Chairman - 682 555. 

Revenue Su Divisional Officer, Kavaratti Island –682555. 

Sub Diisioral Officer; Amini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

Lakshád4e Disttict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555; 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Executive Officer - 682 551. 

Village (Dweep)Pa.nhayat, Kavaratti Island, represented by its 
Executive Of'ficer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Iccutive Officer– 682 554. 

Village (Dweep) Panchayat, 
Kadariiath Isl•,ad, represented by its 
ExecUte Officei - 682 553 

Village (Dweep) Panchayat, 
Androth island, represented by its 
Executive Officer 682 552. 	 Respondents 

[By Advocat.e.:.Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. OA 392/2;0J3 

Hussain, Sb Aboosala, 
Sara,m,appada (Konchukakada) House, 
Agtjresently working as Cleaner, 
ROS Hpitl, Agatti 

Shukoor S/8,  late Kidave, 
PakrumuanToda House, Agathi, 
PresehtI wqrking as Cleaner, 
RGS Hopital, Agatti. 

Lathed, SIdAtvakoya, 
1. 

Kalka.ndiyod.a House, Agathi, 
Presently ring as Cleaner, 
RGS:.HOspitl, Agatti. . 

; 



a 
1-larneedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Su6 a i  d ~h. D ql Mohtned, 
Kulalioda House, Agathi, 
Presentl)wdking as Cleaner, 
RGS Hospitál,Agatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working is Cleaper, 
RUS I-lospital,Agatti. 

Sheemabi, DIo late Shamsuddeen, 
Beepapada I-louse, Agathi, 

'Presently working as Cleaner, 
RGS 1-lospith1 1 . Agatti. 

Abida, D/o 1-lameod, 
Makkiyachoda House, Agathi, 
Presenfly working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sulaimi, S/6 l-larnza, 
Kalani,ihithioda House, Agathi, 
Preerth working as Cleaner, 
RG$ l-Ispital, Agatti. 

Mahaióôd, /o Koyassan, 
Arnpeipally House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

12 	Sailulla, S/o Abdurahirnan, 
N4ariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hdspitai, Agatti. 

13. 	bdi 	S/o late Harnza, 
M2il trn .Huse, Agathi, 
Presen,ly  working as Dhobi, 
RGS I-ltàEl, Agatti pi 	. 
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Abdu1kader;S/o Ummer, 
BlyakLttiyoç House, Agathi, 

as Dhobi, 
RGS 1169pit.41,Agatti. 

Abdulla,/o,Kha1id, 
Kandavar Gothi House, Agathi, 
Presently wdrking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

1. 	The Adniniatoc, 
Union 1 en itoty of Lakshadweep, 
Kavaiatu -682555 

2 	1 he Chaiipeison, 
Village (Dweep) Panchayat, 
Agatti Jsland, Union Territory of Lakshadweep 682553 

3. 	ThëMèdicalQlficer in charge, 
m p Cou nity RealthCentre,.Agatti Island, 

Union lcintotv of. I akshadweep 682553 	 Respondents 

(By Advoc.atc SitS Radhaknshnan (Rl&3)) 

59. 

 

 

4 

• 

C.4koy aged 44 years, 
Sb0 SijChkireyainrnakada House, 
Kadai*` *k.i Ski I led Labourer, 
Office of th& Assistant Engineer Electrical, 
Eectrical'Sub Division, Kadamat. 

K.P. Jalaluddeen, aged 41 'ears, 
S/o l-lamed v1adki -tachetta, Kattipura House, 
Skilled ;Laidrer, 
Ofticé'be- Assistant Engineer Electrical, 
Electri crib Division, Kadarnat. 

K.P: 	aged 31 years, S/o late Nallakoya 
KunhidthHouse,.Kadamat, Skilled Labourer, 
Offlcefilissistant Engineer Electrical, 
Electtil SU Division, Kadamat. 

B.M. Asduhla, aged 42 years, So 1-lameed Melachetta, 

yL 



Bii ivo 	adHouse, Kadarnat, Skilled Labourer, 
Ofiic 6 f,thssistant Engineer Electrical, 
Electrical SJ'Oivision, Kadamat. 

5. 	K.P;Kunhikya, aged 41 years, S/o late Hassainar, 
Keelaëberry 'House, Kadamat, Skilled Labourer, 
Office bithe Assistant Engineer, Electrical, 
Electrical S6h Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator,  
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The DiiectorYofPanchayat, 
Department ofPanchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The A's,istant Engineer, Electrical, 
Elctri,cal, Sik Division, Kadarnat-682 556. 

Thai1:pIson, 
ViJ.ig bep Panchayat, Kadarnat-682 556. 

(By Adv(?ce:.S.ri$. .Radhakrishnan(R 1 -4)) 

60. OA 39/01 

I. 	U.P. Jaml;'/Q CO. Koyamma, aged 39 years 
woikin;gasSkilled Labourer, 
Aninal. i-ndry Unit, 
Union FYriry of Lakshadweep, Kalpeni-682 557 
and Hiiri, Umprampappada House, 
Ka!jDçri i lsl•a d682 557. 

2 	1 P Muh1ukbya, S/o late M K Harnzakoya, aged 43 years 
,pngas S'lilled Labourer, 

AnimalI-;lusbãndry Unit, 
U6ioTrritOiy of Lakshadweep, Kalpeni-682 557 
and ieSiding at Thithiyapada House, 
Kaleni Isla6d-682 557. 

3. 	M. Flyder, S/n late M.K. Yousef, aged 43 years 
workihg'ás C6sual Labourer, 



/ 	 -- --h------  - - - 

Animal I-usájidry Unit, 
UnionTeritr' of.Lakshadwep, Kalpeni6 82  557 
and resii: ng t Manchiyanam House, 
Kalpeni lsland-682 557 

4 	K 0 Moharrned lbnu Jaffer, S/o K P Sayed, aged 44 
yeais, woakingas Casual Labourer, 
Ani -nalHusbandry Unit 
Union Ti italy of Lakshadweep, Kalpeni-682 557 
and rsiding at Kakatchiyoda House, 
Klpéni'Ianc1-682 557. 

M.K. Nas.eer,.S/o P..Chriyakoya, aged 33 years 
working as Cual Labourer, 
Anithal Husbandry Unit, 
Union Territiyof Laks1)adweep, Ka!peni-682 557 
and residingi;t Màl'nmikakkada House,. 
Kalpcni klaid-&82557. 

M. Kaläm, S/oM.C. Muthukoya, aged 34 years 
woiking as CasuaF Labourer, 	. 	. 
Anihl .Huband.ry Unit,' 
Un.Terrif6iy of Lakshadweep, Kalpeni-682 557 
ai ; idiri'Øi Maral House, 
Ka!ëti Islnd-682 557. 

K.K. 1viohan'med Rafeeque, S/o V.K. Kojankoya, aged 45 
yea wodg as Casual Labourer, 

Animal Husbandry Unit, 
Union. Teritry of Lakshadweep, Kalpeni-682 557 
ancjresidint Kandamkalarn House, .... 
Kalj3eni 1nd-682 557 	..: 

8, 	Miiy'a, Sb late M.C. Ahmedkunji, aged 47 years 
Labourer, u r• 

Anh1andry Unit, .'. 	., 
Uni 'I ei uCoiy of Lakshadweep, Kalpeni-682 557 
and rsiimgt  Maial 1-louse, Kalpeni Island-682 557 

K.Q..Abdul..Sa1am, Sid P. Assainar, aged 39 years 
working as Casual Labourer, 
Animal T-Iusbandry. Unit, ., . 	. 	...... 
UniOn Teni'itôi'' of Lakshadweep, Kalpeni-682 557 
and, residing at' Kakai.chiyoda House, 
Kalpeni IsIard-682 557. 

P.P..Muihafa, S/o late Sayedmuharnmedkoya, 
aged 4eais, woiking as Casual Labouier, 
Ani, 	4usbapdiy Unit, 

t' 
fj/ 



• 
L 	TheAdminisrator, 

Union 1 nit9ry of Lakshadweep, 
Kavàntii68:55 

The Dir.ector.ofPanchayat, 
Department fPnchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaratti -682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti . -6825.55. 	 Respondents 

(By Advocate: Sri S. Radhaknishnan) 

62. OA 400/2013 

1 	P.P. Siraj, aged 44 years, $/o M. Subair, 
PuthiyPaiclaam House, Agatti Island, 
Union Territpry of Lakshadweep. 

Nouhid Ali gd 32 years, S/o U. Sabjan, 
Keela Sarariiia Pada House, Agatti Island, 
Union Ternitry of Lakshadweep. 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 
Mela Ulom House, Agatti Island, 
U nion' Tcrritry of Lakshadweep. 

4 	r P Khcihd, aged 30 years, S/o Kidave, 
Meli 111am House, Agatti Island, 
Unioii Ierrtpry of Lakshadweep. 

K.C.; Ahdul.Shukoor, aged 38 years,S/o Kasmi, 
Kariyamacltta I-louse, Agatti Island, 
Union '1.'crritry of Lakshadweep. 

M.P. Niandddin, aged 27 years, S/o M. Abusala, 
Melaputa l.Jouse, Agatti Island, 
Union I i itoiy ol Lakshadweep 	 Applicants 

(By Advcatc i i 'N Anilkumai) 

Versus 

Th Adhinis&ator, 
Union TerritOry of Lakshadweep, 
Kaarat1i.-6855I 

The Chairperson, 

00- 



3. 

Union l ciTitoly of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni lslan47682 557. 

(By Advote Srij Unnikrishnan) 

Versus 

I . 	The Adrninisrator, 
Union Territory of Lakshadweep, 
Kavaratti -682555 

2. 	The Director of Panchayat, 
1)epartment of Panchayat, 
U nion TerriOry of Lakshadweep, 
Kavaraui,-68:2555 

3 	1 he Chief Executive Officer, District Panchayat, 
UnionT erriory of Lakshadweep, 
Kavaratti,-682555 

4. 	The Veterinay Assistant Surgeon, 
Village Dweep.  Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiiul A bid, ':S/o Yusuf, aged 40 years, 
Cheiyaihna!1a1a 1-louse, Kadamat, 
1 1epr Eis1frct Panchayat, Kadamat. 

Abdu! Shukr, S/o Sayed Au, aged 41 years, 
Ukkayachetta 1-louse, Kadarnat, 
B us Driver, District Panchayat, Kadamat. 

M. Khalid, S/o Nadeer, aged 43 years, 
Madurakam House, Kadarnat, 
1-lelper, District Panchayat, Kadamat. 

Ayoobkhan S/o Kunhikoya, aged 37 years, 
Kecrtlii Mahal 1-louse, Kadarnat, 
I-Iepe Uistrict Panchayat, Kadamat. 

(By Advocatc. Sri R. Sreeraj) 

Versus 

S 
Applicants 

Respondents 

Applicants 
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Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255:1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-682551. 

The Chief Executive Officer/Special Officer, 
Village (I)weep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Colletor/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 0A404/2013 

Nadirsha N.P., S/a Naliakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
I)epar[ment of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/a Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
;Village (Dweep) Panchayat, Kalpeni. 

3, 	The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



- 

4. 	The Director, 
Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri ,3 & 4)) 

. 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ania1 Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
[)epartment of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Ki ltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (I)weep) Panchayat, 
Kiltan682 557. 

(By Advocate: Sri S. Radhakrishnan (Ri-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. oiLakshadweep, Working as 
Homeopathic Attender in Horneopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicant 

Respondents 

Applicant 
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 The Administrator, 
Unibn Territory of Lakshadeep, 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

I. Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonarn House, Agatti. 

 lJbaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 F-lafsath M., aged 46 years, Dbo Urnmer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda 1-louse, Agatti. 

 Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

 Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



Saromma M., aged 39 years, D/o 1-Iarnza, 
Maci yathoda House, Agatti. 

Ashraf AK., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roul lammada I-louse, Agatti. 

ShalThbi PP., aged 36 years, D/o l-Iamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
AminlsjTa:tion of the Unio.n Territory of Lakshadweep, 
Kavaratti-682555. 

[)irectr of Pnchayats, 
Departiient of Panchayats; 
Administration of the Union Terdtoy  of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutiv Officer-682554. 	 Respondents 

(By Advocate: Sri S.Radhakrishnan ) 

67. OA 44482013 

Ahoosalih.S/o Rasheed Koya, 
ra Padalapu, Kiltan 1slad. 

Union Tenitory pf .Lakshadweep,.Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



2. 	The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

3 	The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island, 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
'Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshdwep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

1-lameed K.,.S/o Abdul Rahrnan, aged 36 years, 
Keelaz'illarn I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Workiig as casual labourer in 
Laksh'dweep Building Development Board, Kilta.n. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Ternifory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building I)eveloprnent Board, 
Kil tan . 	 Applicants 



..i 

foo 	
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

2. 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

3 	Secretary, 
Lalcshadweep Building Development Board, 
Kavaratti. 

4. 	Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan (RI, 3104)) 

69. O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Aministrator, 
Admi ntration of the Union Territory 
of Lakl4adweep, Kavaratti —682 55. 

The Director (Services) 
Administration of the 3nion Territory 
of l.akshadweep (Secretariat), 
Ka\'aratti L  682555. 

1)epartment of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi —682 555. 
Represented by its Director. 	 Respondents 

(By AdvocatëMr. S. Radhkrishnan) 

70. 	OA 492/2013 



K. Bushra Bgum, W/o 1-lakeem, 
Aged 27 year:, Casual Labour, 
Office of the 1eterinary Assistant Surgeon, 
Animal Husbndry Unit, Amini. 
Lakshadweep-682 552. Applicant 

(By Advocate: Sri V.B. I-Iarinarayan) 

V ers us 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Director of Paniayat, 
Departipent of Panchayt, 
Union Territory of Lakshadweep, 
Kavarttilsland- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dwecp) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate. : Sri S. Radhakrishnan (Rl-3)) 

711. 	OA 4919/2013 

ftahmath Beegum Keelakunnikkarn, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREG A), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
kesiding at Keelakunnikl<am I-louse, 
Kadamat island 
Union Territory of Lakshadweep, PIN —682 556. 

2. 	Mohamied Shafl Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Pnchayat Office (MGNREGA) 
Kadamath island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 

Respondents 



TF 

102- 

Union Territory of Lkshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

1 . 	The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarathi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Empibyment Guarantee Act, 
Office of the Programme Officer, 
National Rural Eniployment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadveep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

Muthuoya K 
Casual Labour, Street Light Maintenance 
Vil1agé Dweep Panchayath, Amini Island 
Unibn Teriitbry oftakshadweep 
Permanent address : Kunninamel I-louse 
Arnini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

I 

 

The Administratoi 
Union fritory of Lakshadweep 
Lakshdweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti —682 55 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory. of Lakshadweep 
iKavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
/\rnini island, 
Union Territory oiLakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavar'cith - 682 555 	 Respondents 

(13)' Advocate: Mr.S.Radhakrishnan (RI-3,5&6) 

73. 	O.A No: 509/2013 

Maleeha Beegum K.C. 
D/o. indeen Kandiiath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
D/o. i-thmzakoya 
Kandiath 1-louse, Androth. 

Subaicia M. 
D/o. Kidave U.K 
Makket i-louse, Androth. 

Ayshai3egum P.V.K 
D/o. Yakoob P.1K 
Puthiyd,Pc ntamveh Kad 
A n d l,ot h:: 

Rahmath Beegum K:;. 
DIo. iIamzakoya P.P 
Kunhali I-louse, Androth. 

i'hah I ta L. 
1)/o. Seethi Nailal 
Lavanakal I-louse 
And roth. 

SuhaidäA. 
D/o. Syed Mohammed M. 



Oip 

Aliyathara 1-louse, Androth 

Fathirnathu Suhurabi P.V.K 
D/o. 	P.V.K 
Pentambeli Kad, Androth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

kaisaK. 
ID!. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

I-laseena Beegum C.P.l 
D/o. Abdulla MY 
Chemmachery Puthiya 111am House 
i-\ndroth. 

12 	1-labsabi P.U,P 
D/o. Fâkarukdheen K. Cheriyadam 
Umrnathabiyapura 1-louse, Androth. 	 Applicants 

(By Ad\'ocatc: Mr. K.B. Gangesh) 

Versus 

I . 	The Administrator, 
Adminiitration of the Union Territory 
oFLakshadweep, Kavarathi —682 555. 

2 	Directate of Industites 
Unionrritory of Lakshadweep 
Kavaràthi, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 	OA51O/2()13 

Idaseen'al-@ 1-laseenabi Therakkal 
Therakla1 House, Kadamath 
DataEy Operator 
Villag.,weep Panchayath, Kadarnath 	 Applicant 

(By Advocate Mr,R.Sreeraj) 
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Versus 

I . 	The Administrator 
Union lerritory of Lakshadweep 
Kavaratti - 682 555 

The Director of PanchayatJ 
Department of Panchayath 
Administration of Union i'erritory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\/il!age (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamai. - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -35&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, .Governmm Senior Secondary School 
Kiltan 

K..P.I)awood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

i'he Administrator 
Union Territory of Lakshadweep 
Kavaiani - 682 555 

2. 	The Director of.  Panchayath 



Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiltan—. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SayathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
K adarnath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

IK.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

5, 	P.Amanulla 
Cook, Government J.B.School 
Kadarnath 
Residing at Kunnumpura 
Kadamath Island 



• 
Ummer PP.! 
Cook, Government J.B.Schoo! 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

1-Iidayathul!aP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.Schoo! 
Kadarna th 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 	H 

Kadamath Island 

Abdullakoya B,M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Sçnior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



JOB 

Government J B School 
Kadamath - 682 556 

	

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

77. OA 567/2013 

liabeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

	

2. 	Directoi' of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti 682 555 

3. 	The Principal 
Government Jawaharlal Nthru Senior Secondary School 
Kadarnath Island 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Mariki lam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti, 
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Muhammed Salih 
Aynepura House, Kavaratti. 

Fareeda Beegam 
Molokepura House, Kavaratti. 

Saleem 
Pallicham 1-louse, Kavarátti. 

Bamban 
Nambicham House, Kavaratti. 

Sayed Abdullakoya 
Chendipura I-louse, Kavaatti. 

Nafeesathbi 
Poodiyam HOuse, Kavaratti. 

Jamaftyath 
Thirinipura House, Kavar'atti. 

Fazeela Beegum 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad House, Kavaratti. 

Firozkan 
Athnachamrnada House,'Kavaratti, 

Jaffer 
Marikilam House, Kavarátti. 

Amanulla, 
Mela 111am House, Kavaratti. 

Sirajudheen 
Molokepura House, Kavaratti. 

Hiyasudheen 
Chamayathapura House Kavaratti. 

Fathahudeen 
Kadapui'athaba House, Kavaratti. 

Muncer 
Kuttipapepura 1-louse, Kavaratti. 



S 
Ashik 
Puthiya Alikorn House, Iavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamha.r Hussein 
Beeranthoda House, Kaarátti. 

Mubsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chetti pura House, KavarattL 

l:lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union:Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-lusbandry 
Department of Animal Husbandry 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchyáth Kavaratti Island 
represented by its Execitive Officer, 

Applicants 



Pin-682554 

(By Advocate: Mr. S .Radhakrihian) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegum 
Cook, G,l-l.S Kadmat 
Residing at Melachetta Haijurnakudi 
Kadarnath Island 

(By Advocate: Mr.P,V.Mohanaii) 

Versus 

TheAdministrator 
Union Territory of Lakshadweep 
Kavaratti— 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union TeritQry of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan1nd 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltal?  Island P0., 
Union Territory of LakThàtheep, Pin -682 555 

(By Advocate: Mr. Shabu Sredharan) 

Respondents 

Applicants 

Respondents 

Applicant 

Versus 

1. 	Union Territory of Lakhadweep, represented by the 
Administrator, Kavatatfl Island, Pin - 682 555. 

2 	I he Dii ector of Panchayath, Union Territory of L akshadweep, 

/ 



'- 

Kavaratti Island, Pin - 62 555. 

The Chairperson, Villag . (Dweep) Pantha/ath 
Kiltan Island, Union Teit.ory of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, • illage (Dweep) Panchayath, 
Kiltan Island, Union Terfitory of Lakshadweep, Pin - 682 558. 

The Library and Inforniat•ièn Assistant, Public Library, 
Kiltan Island, Union Teriitory of Lakshadweep, 
Pin-682558. 	 Respondents 

[By Advocate: Sri S. Radhaksishnan (RI, 2,4 &.5)] 

81. 0A63412013 

fvlalikdeenar, aged 21 yeas, S/b. I-Iamzath, 
Sara Manzil I-louse, Agatli. 	 Applicant 

(By Advocate: Sri K.B. Gangeh) 

Versus 

I. 	The Administrator, 
Administration of the U.nion Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Pancha'ats, 
Administration of Union Teitory of Lakshad weep, 
Kavai'atti - 682 555. 	1 

Department of .Educatioi,:Adrninistrtionof the 
Union Territory of Lakshãdweep, Kavaratti, 
represented by its Directôr—'682 555. 

Village (Dweep) P.ancha':at, 
Agatti Island, represented by its ExecutiveOfflcer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakxihnan) 

82. OA 635/200 

Fathahudhen K.P., aged 40 years, Sb. SyedMuharnrned Koya, 
Kattampalli House, Agati. 

Younis, aged 3 1 years, S/o:IAbdulla, Mariyathoda House, 
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Agitti. 

K.M;Shahida, aged 40year, D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Amina, aged46 years,P/p. Abdul Rahman, 
Kuttiyam Mukriyoda House, Agatti 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union. Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services,: 
Directorate of Health Services, 
Kavaratti - 682 555, 

Medical Officr in charge,:. 
Community Health CentreAgatti 682 553. 

Medical Otficr in Charge,, Ràjv. Oant) SpecIty Hospta, 
Agatti— 682 553. 

Village (Dweep) Panchayt,Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakris.hnan) 

83. OA 791/2013 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Unioi ërritory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayat 
Administration of Union Terrior' of Lakshadweep, 
Kavaratti - 682 554. 	1. 



- 

Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Deve1opmentCdrporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Adrnn.), Lakshadweep Development 
Corporation, Kavaratti - 682 554. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 	 . 	 Respondents 

(By Advocate: Sri S. R adh a ishna: 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Ksmi M.P., 
Valiyapura I-louse, Kilthan Island P.O.;. 
U.T. of Lakshadweep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan)L*.:; 

Vsus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of LRhadweep, 
Kavaratti —682 555. 

The Principal, Government Higher Secondary School, 
Kilthan island - 682 556. 	. 	 Respondents 

85. 	OA 880/2013 	. 	. 

Muthukoya N.P 
Nalakapura, Kiltn Island 
Union Territory of Lakshadëp-'682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti island 	682 555' 

Applicant 

. 
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Director of Panchayath 
Union Territory of Lakshãdweep 
Kavaratti Island - 682 55 

The Senior Administra'ti ':ve Officer 
Education (District Parchyath) 
Union Territory of Lakshdweep 
Kavarattj Island - 682 555 

The Principal 
Government Senior Sechdàr.y School 
District Panchayat, Kiltanisland 
Union Territory of Lakshádweep 682 558 

(By Advocate: Mr.S.Radhakrishnan) 

86. OA 89/2013 

Respondents 

K.C.Abdul Khader 
Kulikaraya Chetta Hou5:3 
Chetlat Island 
Union Territory of Lakhd 	682 554 

(By Advocate: Mr.Shabu Sreedhah:) 

Versus., 

Union Territory of Lakshàkèe represented 
by We Administrator H1 

Kavarattj Island —682 555.;:c:1 

The [)irector of PanchaØ: 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Senior Adrninjstratjé Officer 
Education (District Panthayath) 
Union Territory of Lakshadweep 
Kavaratt Island - 682 555 1-1  

Applicant 

4. 	The Principal 
Government Senior Secqndary School 
District Panchayat, Chetlat Island 
Union Territory of Lakshdweep 682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 



87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Applicant 

I 

Versus 

The Administrator 
Administration of the Unioh Teritory of Lakshadweep 
Kavaratti —682 555 

2. 	Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

3. 	The Director (Rural development) 
Department o Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

88. CA 905/2013 

Abdul Khader C. 
Chekkirivammada 1-louse 
Agatti Island 

	

2. 	BuarJai -iTharT.p 
Theldapura House 
Agatti Island 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island —682.555 

	

2. 	Director ofPanchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island —682 555 

Respondents 

Appi icants 



u.7 
Project Manager 
Desiccated Coconut Pô'wdër Unit 
Lakshadweep Develojnent Corporation Limited 
Agatti, Kavaratti —682555 

The Deputy Director (Admn) 
Lakshadweep Deve!ornent Corporation 
Kavaratti - 682 555 

Village (Dweep) Panclyth 
Agatti Island representhd by its 
Executive Officer - 6825:53 

(By Advocate: Mr.S.Radhakishnan) 

89. 0A939/2013 

Respondents 

I. 	SafiyullahK.C. 
Kuttiyachada House 
Kalpeni Island 	. 	.. 

Saifulla M.l 
Melaillam House 
Kalpeni Island 	. 

Kunhikoya M.V 	. H 

Mathil Valiyammada House 
Kalpeni Island 	H 

is 
Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni 1-louse 

(By Advocate: Mr.K.B.Gangh) 

Versus 

The Administrator 	. 
Administration of the Uiion Territory of Lakshadweep 
Kavaratti Island - 682555 

Director of Panchayaths 
Department of Panchaaths 
Administration of the Union Terrtory of Lakshadweep 
Kavaratti Island - 682 555. 

Lakshadweep Building,Development Board 
Union Territory of LakhadweepH 
Kavaratti represented by its Secretary - 682 555 

App! icants 



t i t 

S 
The Technical Officer 
Lakshadweep Building Development Board 
KalpeniIsland-682553 

Village (Dweep) Panchayth 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr. S .Radhakrishñan) 

90. OA 942/2013 

Mohammed Ashik 
Pa!liyat I-louse 	11  
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Unioh Territory of Lakshadweep 
Kavaratti Isl and_682 555  

Lakshadweep Building De'elopment Board 
Union Territory of Lakshadweep 
Kavaratti represented by it Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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5. 	Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 

	
Respondents 

(By Advoèate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

2, 	C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakee!. House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to-Government of India 
Ministry of Home Affairs 
NewDelhj — IlQ 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 

p 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: MLS.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P. V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territoiy of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department )  Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnrnava House 
Kalpeni Island 
UnioriTeri-itory of Lakshadweep 



I-..,  

3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department >  Kalpeni 
Pentamveli House 
Kalpeni Island 
UnionTerritory of Lakshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, . 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Th•1.ion of India 
Represented by the Secretary to 
Government of India, 
Mihistry of Home Affairs 
New Delhi - 110001. 
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2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti,. Un ion Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon'bte Mr.Justiçe A.K.Bashçer., Member (4 
Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days.. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have ben retrenched on completion of the period of engagement, 

the prayer is for issuc a direction to re-engage them. 

. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of cOurse, many of them were re-engaged after a 

technical break of One or two days. 

In. the other batch of cases in which the applicants have been 

engaged by the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement beingof. 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

I. 	Secretary, Stale of Karnataka & Others Vs. Urnadevi and Others - 
(2006) 4 8CC 1. 

2. 	State of Rajasthan Vs. Da,va Lal - (2011) 2 SCC 429. 



Salya Prakash and Others Vs. Stale of Bihar and Oihers - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. Stale of Kerala - 2012 (1) KHC 397. 

Stale of Kerala Vs. Valsainma -2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354,366, 372, 380 2  488, 499, 509 
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7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, bnvironment & roress, CICULIIUILY, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the. Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above CA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years andquite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicantshave vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 

S 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two day for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large numberof such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitrnent.s and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 Sc 1071; 

R.N.Nanjundappa - (1972) 1 scc 409 & B.N.IVagarajan - (1979) 4 SCC 

507 -. as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments, in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made Jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
fiur corners of the delegated power by the authority 
concerned." 

in the above case (1-larminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hc1d  that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 

I 



In Nanjundappa (Supra), the Apex Court had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. RatUIcation or regularization is possible of an act which 

is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularizalion cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 

introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the flve judge Bench ofhe Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the s.ad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departmepts under them. It has been noticed that in some of the 

departthents, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspct any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribi.itior of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After ëonsidering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
scheme. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panhayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
the.regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

No casual workers, including the applicants, who are in the 
service of the Panchaats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status i/eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applications No.1297 & 218 of 1998 had rejected an 

identical relief claimed by some oher casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under, consideration, 
the applicants were engaged by the 1land Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certJlcaies. We havegood reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by t,he administration and that would ma/ce all 
the difference. The island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they  might have been employed since the Village (Dweep,) Panc/iayai 
authorities considered it expedient to give employment to them. It 
probably might have oJjèred some succor by way of daily rated 
wages to the unemploved local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by  the Administration could be cons4dered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization 6f the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayai for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in 0.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Adminisration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jtzll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	pqlitical 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairpersdn of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artides 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to 'hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration hims l I has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for 	the 	Panchayat 	to 	execute the various 	works 	like road 

construction/repair/maintenance, water supply, 	drainage, local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments aèlvanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 .  days in a calender year are entitled for 

protection under Chapter V (a) of the IndustrialDisputes Act and that their 

services cannot be dispensed with arbitrarily. it is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State oji-laryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants,in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ran g ing between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 

'N 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed, in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages On 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N - 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after givihg them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belOng to categOry (a) or (b) above, they may make due 
representation and the same would be considered forthwith byfhe 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving thorn a notice of two 
weeks before disengagement. 	 - 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI) ;  he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt. has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the. I)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing. regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Adrninstration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room fpr any 

sympathy for such casual.labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the. Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrâmely essential and unavoidable) is streamlined so 

as to avoid unnecessry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

fulls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 	 . 	. 

OrIginal Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open . to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Origiaal Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shaH remain extended till 
April4,2014. I 
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